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INTRODUCTION 

I, the Chairman of the Public Accounts Committee, as authorised by tbe . 
Committee, do present on their behalf this Ninth Report of Public 
Accounts Committee (Fifth Lok Sabha) on Audit Report (Cnil), 1970 
and Appropriation Accounts (Civil), 1968-69 relating to the Ministry of 
Education and Youth Services, University Grants Commission and Council 
of Scientific and Industrial Research. 

2. The Appropriation Accounts (Civil), 1968-69 and Audit Report 
(Civil), 1970 were laid on the Table of the House on the 14th April, 1970. 

3. The Committee of 1970-71 examined paragraphs relating to the 
Ministry of Education and Youth Services, University Grants Commission 
and Council of Scientific and Industrial Research held on the 22nd, 23rd 
and 24th September, 1970. Consequent on the dissolution of the Lok M a  
on the 27th December, 1970, the Public Accounts Committee (1970-71) 
ceased to exist with effect from that date. The Committee of 197142 
considered cmd finalised the Report at their sitting held on the 23rd July, 
1971 based on the evidence taken and the further information furnished by 
the Ministry/Departments concerned. The Minutes of the sittings form 
Part 11* of the Report. 

4. A statement containing summary of the main conclusions/recommen- 
dations of the Committee is appended to this Report (Appendix 111). For 
facility of reference these have been printed in thick type in the body of the 
Report. 

5. The Committee place on record their appreciation of the commend- 
able work done by the Chairman and the Members of the Public Accounts 
Committee (1970-71) in taking evidence and obtaining information for this 
Report which could not be finalised by them because of the sudden dissolu- 
tion of the Fourth Lok Sabha. 

6. The Committee place on record their appreciation of the assistance 
rendered to them in the examination of these accounts and Audit Para- 
graphs by the Comptroller and Auditor General of India. 

7. The Committee would like to express their thanks to the olkers of the 
Ministries of Education and Youth Services and Defence, University Grants 
Comnlivsion and Council oE Scientific and Industrial Research, Department 
of Industrial Development and the Delhi Administration, for the oooperation 
extended by them in giving information to the Committee. 

Sravana 8, 1893 (S) Public A ccounrs COmmaicc. . 
'Not printed. One cyclostyled copy laid on the Table of the House md five c& 

placed in the Parliament Library. 
(v) 



CFiAlTEBI 
MINISTRY OF EDUCATION AND YOUTH SERVICES 

R d ~ ~  

The rural higher education scheme was started in 1956 with the object 
of providing higher education, after the secondary stage, to rural youth, 
inculcating in them a spirit of service to the community and sympathy for 
the rural way of life and training them for careers in rural development 
programmes in the Central and State Governments. Fourteen rural institutes 
(under the management of registered societies or trusts) are at present func- 
tioning in various parts of the country. The courses of study in the institutes 
include one-year preparatory course, three year diploma in rural services, 
three year diploma in civil and rural engineering, two-year certificate 
in agricultural science, etc. Twelve of these institutes are affiliated to the 
National Council for Higher Education*, while the remaining two vi:., Vidya 
Bhawan Rural Institute, Udaipur, and Jamia Rural Institute, New Delhi, are 
affiliated to Udaipur University and the Jamia Millia Islamia respectively 
(except for the diploma course in Civil and Rural Engineering in the Jamia 
Institute, the examination for which is conducted by the National Council). 

1.2. Central Government bear 75% of the non-recurring expenditu~ 
and 50% **  of the recurring expenditure of the institutes (except Jamia Rural 
Institute, New Delhi, the entire deficit of which is met by Central Govern- 
ment), the remaining expenditure being borne by the institutes' manage- 
ments/State ~overnments. Central Government also give grants on a 
hundred per cent basis for award of stipends to 20% (additional 5% for 
girls in preparatory and rural service courses) of the students on rolls in each 
class. Rs. 3.57 crores were paid as grants (Rs. 1.86 crores non-recurring 
md Rs. 1.71 crores recurring) by Central Government ta  the institute during 
1956-57 to 1968-69. 

1.3. (i) The table below shows the recurring expenditure, seating capa- 
city, number of students admitted, number of vacant seats and per capita 
expenditure at thirteen? institutes during the three years ending 1968-69 :- 
Year Rccumng Seating Students Vacant per 

expcndi- capacity admitted seats capita 
lure (in utpendi- 
lakhs of tufe 
R wees Rs. 

*Set up in 1956 by a molution of Government. 
**75 % for portdiploma caurm. 
thll dataih of cxpsndjtum &e lamriain8 one institute are not available. 



1.4. In the rural institutes at Amravati, Wardha and Bichpnri, the num- 
ber of admissions decreased from 621, 341 and 265 in 1966-67 to 391, 
115 and 151 respectively in 196849. Against the seating capacity of 160, 
280 and 280, the rural institutes at Indore, Hanumanamatti and New Delhi 
had only 70, 75 and 147 students on their rolls dming 1%8-69. 

1.5.. The low enrolment in some comes had resulted in high teacher- 
pupil ratio and per capita expenditure during 1968-69 as indicated below :- 

Rural Institute Course Number of Number Teacher- per capita 
teachers of Pup11 expen- 

students ratlo diture 

Rajpura . . . Post-Diploma 2 4 f :2 4,984 
course 

Oandhigram . . . Do. 5 9 1 :2 2.531 

Coimbatore . . . Do. 5 21 1:4 2,108 

Amravati . . . Engineering 14 5 5 1 :4 2.654 
coune 

Wardha. . . . Do. 11 31 1:3 1,858 

Hanumanamatti . . Do. 6 20 1:3 1,393 

Thavonur . . . Sanitary inspec- 6 24 1 :4 2,615 
tors' course 

Gandhigram . . . Advanced course 5 14 1 :3 4,727 
for health 
inspectors 

Wardha . . . Agricultural 6 29 1 :5 1,950 
Science coune 

Lok Bharti . . . Do. 12 61 1 :5 1,537 

1.6. Jn some courses, the number of examiners viz., paper-setters, mode- 
rators, etc., (engaged by National Cuuncil for Rural Higher Education) 
exceeckd the number of students who appeared for the final examination in 
1968-69. For instance, against 21, 14 and 49 students in post-graduate 
diploma course in rural economics and cooperation, post-graduate 
diploma ccurse in sociology and community development and diploma 
course in rural services (education), there were 41, 51 and 65 examiners 
res,7ectively. 

1.7. A review committee appointed by Government in November 1967 
has, in its report submitted in October 1969, observed that. ". . . . . . . .it 
cannot be stated that the institutes have had an optimum enrolment in order 
to fully utilise the resources of staff and equipment with the consequent 
increase in the per pupil cost which has ranged from Rs. 608 (Education 



course) to Rs. 4,727 (Advanced coursc for health inspectors). The d l  
numbcr of candidates appearing in some of the courses has also 6 t h  
condkt of the examinations costly and to a certain extent uneconomical, 
For example, in a recent examination, for 1401 candidates 121 question 
papcrs were printed and over 400 moderators and examhers had to be 
appointed. The Committee, therefore, feels that the rural institubs should 
adhere to a minimum enrolment and take effective action towards economy 
in expenditure. A circular was issued by the Ministry of Education in 1967 
communicating the decision of the National Council that the rural institutes 
should not start any subject or group unless the minimum enrolment is 10 
in the subject or in each of the subjects under the group. Nevertheless, the 
practice of admitting smaller numbers seems to have continued and the 
courses have become uneconomical, as irrespective of the enrolment the 
minimum staff and equipment have to be provided." 

[Paragraph 68, Audit Report (Civil) 19701 

1.8. In a written reply furnished by the Ministry of Education, il has 
been stated that during 1969-70 Rs. 32.74 lakhs were given as grants to the 
14 Rural Institutes out of which Rs. 6.30 lakhs were meant for non-recur- 
ring cxpenditure and Rs. 26.44 lakhs were earmarked for recurring expendi- 
tux. 

1.9. The recurring expenditure, total seating capacity and per capita 
cxpenditure in respect of all the 14 Institutes during the years 1966-67 to 
1969-70, are as under :- 

Recurring Seating Students \ ' a c a n ~  Per capi- 
cvpenditurr capaclly admitted seats ta 

expen- 
diture 

Rs. in lakhs Rs. 

*This represents actual ssnctioncd recurring grant by the Government of India. The 
actual recurring rxpenditure incurred by the Rural institutes from various w r c c s  is 
not now known as audited accounts from some Rural Institutes are awaltsd. 

1 .lo. During evidence the Committee enquired about the background 
of ,  the scheme of Rural Higher Education. The Joint Education Adviser, 
Ministry of Education and Youth Services stated that in 1949 Government 



of Mia  had set up a Commission known as the University Education ,Corn- 
mimion under the Chairmanship of Dr. Radhakdshnan. The Conu$ssion 
made several recommendations regatBing reorganisation of University Educa- 
tioa. One of the main recommendations of the Commission was that Rural 
Universities should be established in India. After considering the recom- 
mendations of the Commission, Government of India decided that it was 
~ o t  proper to establish rural universities at that stage. Later another Com- 
mittee was appointed under the Chairmanship of Dr. K. L. Shrimali to go 
into the question as to what steps could be taken to provide higher education 
in the rural areas. That Committee recommended that it was not necessary 
to set up rural universities but some selected educational institutions in the 
country should be given aid by the Government to enable them to introduce 
university courses. The intention was that if this experiment proved suc- 
cessful, after some time, rural universities would be established. 

1.11. In reply to a question as to why it was not deemed fit ta impart 
education to village boys through the agricultural schools and colleges which 
were already functioning at that time, the Joint Education Adviser stated 
that no agricultural universities had been established then, but agricultural 
schools and colleges were definitely functioning. But the education which 
was given in agricultural schools and colleges was more of an academic 
nature as the boys were taught with the help of English books published in 
the Western countries and whatever bookish knowledge they gained in rela- 
tion to agriculture did not stand them in good stead. This point was also 
given due consideration by the Government of India while giving effect to 
this scheme. 

1.12. The witness further stated that the main objective of these Insti- 
tutes was to give higher education to the boys and girls coming from the 
rural areas in a rural setting in rural problems for which normally an ordi- 
nary college would not do. That objective continued to be valid even now 
and the efforts were being made to increase the attraction to the courses and 
with the incentives for better enrolment, the courses themselves would have 
better academic content. 

1.13. The Committee enquired as to what the criteria for selecting the 
fourteen Rural Institutes were as some of those Institutes were located in the 
countryside and some were in cities. In a note furnished to the Committee, 
the Ministry of Education and Youth Services have stated that "In 1956, 
10 existing institutions which had done pioneering work in the field of rural 
higher education were selected for development into RUM] Institutes. Thug 
mstitutions were selected by a Consultative Committee consisting of the 
representatives of concerned Ministries, Ford Foundation sad T.C.M. from 
out of the yoposals received for starting Rural Institutes of the type envi- 
saged by the Rural Higher Education Committee. One Rural Instimte war 
started in 1959, and two each in 1961-62 and 1963-64 respectively. The 
Rural Institute at Sriniketan was merged with Viswa Bharati, its parent body, 



m 1963; b r c  are now 14 ELural Inotitutes. The Rural Inotitutes started 
after 1956, were on rhe %ash 6f p r w a b  recommended by the !3tate 
&yeminer& cmmaed, h 1959, the Rural Institute at Rajpura was 
started on the recommendations of the State Government." 

1.14. The Committee enquired why in the case of Jamia Rural Institute, 
New Delhi, the entire deficit was met by the Central Government. The 
Ministry of Education have stated in their note that "The Jamia Rural 1nsti: 
tute is run by the Jamia Millia Islamia, its parent body. The Jamia Millia 
Islamia is financed by the Central Government on cover-thedeficit basis 
as it has no income of its own to meet the counterpart expenditure after the 
Central grant on sharing basis is paid. The Jamia Rural Institute is also 
similarly placed and hence the Rural Institute is also financed on cover-the- 
deficit basis." 

1.15. In another note furnished to the Committee, Ministry of Education 
have given the following data regarding enrolment of students and the total 
number of teachers employed in all the 14 Rural Institutes taken together :- - ----* -- 

1967-68 1968-69 1964-70 
-- 

Enrolment . . . . . . . . 41 17 3566 3827 

Number of tcachersernplo>ed . . . . . 395 395 3 97 

----------- 
1.16. In the statement (Appendix I )  showing course-wise enrolment in 

the Rural Institutes during the year 1970-71 the total enrolment in all the 
Institutes has been shown as only 3,721 which is less than the total admis- 
sions made during 1969-70. 

1.17. Asked reasons for the low enrolment of students in the Institutes, 
the representative of the Ministry of Education stated that the difficulty had 
arisen because the diplomas had been ncognised by the State Governments 
for the purpose of employment, but they had not been given formal recog- 
nition as degrees by the universities for the purpose of post graduate studies. 
The Committee were i n f o r d  later that 46 universities and institution had 
already recognised the Diploma in Rural Services for Post-graduate studies 
and the Ministry had been in correspondence with other universities/institu- 
tions for similar recognition. It was further stated that the recognition by 
the universities did not entitle the students to get admission to each and 
every course available in the university but it applied to certain subjects 
for which the students had the requisite background. 

1 .IS. The Secretary, Ministry of Education stated that a Committee had 
bten appointed to go in& the question of the retationship that should exist 
b~twacn the Rutel mitu tes  and the Agricultural Universities which hod 
been set up doriag tRc last 10 years or so. In a note furnished to the 
Committee, the Ministry of Education had stated that the ~ t t m  was 



wt up in September, 1970 with the following terms of refcr@nce a d  the 
report was likely to be finalised by December. 1970 : 

( i )  To examine the relationship of the Rural Institutes W# the 
Agricultural Universities. 

(ii) to consider measures for the introduction of short courses of a 
practical nature. 

(iii) to examine the feasibilities of emulating the successful experi- 
ence in the working of folk High Schools; and 

(iv) to examine the working of the Production-cum-training centres 
at Amravati, Gandhigram and Udaipur and suggest measures 
for their improvement. 

1.19. The Committee have been furnished a copy of the Report on 
Rural Institutes. The recommendations of the Committee which deal with 
the relationship of the Rural Institutes with the Agricultural Universities arc 
listed bclow : 

"i"lw Relationship of the Rural Inrtitules with the Agricultural 
Universities 

1. Wherever possible, the Rural Institutes should become constituent 
units of Agricultural Universities so that the resources of these institutes 
could be effectively utilisrd for educational training purpose. 

2. In the interim period a linkage should be developed with the Agri- 
cultural Lniversities by setting up a Committee under the Chairmanship of 
the Vice-Chancellor of the Reaonal Agricultural University in which ~ 1 1  
the Dcans of the University dealing with Research, Extension, Agriculture 
and Vatcrinary science are represented as also the Principal of the Rural 
Institute, to review the staff position and facilities for training and suggest 
measures to augment these wherever necessary." 

1.20. The aforementioned report was considered by the National 
Council for Rural Higher Education at its 16th meeting held on 22nd 
December, 1970. An extract from the copy of the Minutes furnished by 
the Ministry of Education is reproduced at Appendix 11. 

1.2 1. The Secretary, Ministry of Education stated : "The admissions 
are getting less for the main reason that these institutes were set up broadly 
for providing the functionaries for the Community Development Program- 
mes, namely, Social Education Organisers, and other functionaries. As 
you know, the Community Developmcnt Programme is today not what it 
was in the old days. It has shrunk considerably in providing the Social 
Education Organisers 3s functionaries. Naturally, the attractioo of the rural 
institutes in terms of getting the rural boys and girls for Higher cdufPtioa 
has gone to some extent the more so because the employmeat aspects hos 
also gone down. But we are trying to diversify the courses and increw the 
attractisn of the various categories of 



1.22. The Committee enquired as to why the capacity had been in- 
creased in some institutes although the number of admissions had decreased 
in 1967-68 and 1968-69. The representative of the Ministry of Education 
stated that ail the courses which were available were not under implementa- 
tion in each of the Institutes, but depending on the demand for particular 
new courses, the Ministry had agreed lo open new courses. It was in rela- . 
tion to the establishment of new courses that the seating caoacity had been 
notionally fixed. he witncss further stated that in Llir Insiltuie at Thavanur 
in 1967-68, the normal seating capacity was 478 but in 1968-69 it was 
incrcased to 680. The actual number enrolled during 1969-70 was 589 
as against the earlier figure of 478. 

1.23. In their report the Committee on Rural Higher Education observ- 
ed : "the low enrolment has brought the teacher pupil ratio to an uneconomic 
level. For all the Institutes taken together the ratio was 9 : 4 in 1967-68 as 
against 1 : 8 during 1966-67 (compared to an average of 1 : 18 in Arts 
and Science Colleges) ." 

1.24. The Committee desired to know the reasons for fall in  the teacher 
pupil ratio. The representative of the Ministry of Education stated that 
"fall in enrolment" was the main reasons why the teacher-pupil ratio for 
these lnstitutes did not stand any comparison with the average of 1 : 18 
in other Arts and Science colleges. During 3968-69 and 1969-70 the 
average ratio for all the Institutes taken together was stated to be 1 : 9.2 
and I : 9.7 respectively. 

1.25. The following Table gives the teacher-pupil ratio during 1969-70 
for fhe ten Insthtes mentioned in the Audit paragraph :- 

Rural Institute 
No.  of No. of Teacher Per 

Coursc Tea- Stu- pupil capita 
chers denls ratlo t xpcn- 

d i t m  

Rs. 
1 .  Rajpun . . . Post-Divloma 2 16 1 :8 912 

course 
2. Gandhigrarn . , Do.  5 13 1:2,5 2742 
3. Coimbatorc . . . Do. , 4  26 1 .6 .5  1191 

4. Amravati . . . Engineering 16 85 1:s 1406 

5. Wardha. . . , Do. 1 1  40 1 : 3 6  2W6 

6. Hanumanamatti Do. 6 22 1:3.6 1909 
7. Tavanur . , . Sanita~ion 6 30 1 5  1940 

course 
8. Gansihigram . . . Advanced 5 I0 1:2 2230 

Count  
for Health 
Inspectors 

9. Wardha , . . Agriculture 6 31 1:s 1188 
wJ3rse 

10- Lok Bharati . . . Do 7 56 1:s 814 



1.26. The Committee pointed out that in Lok Bharati the number of 
teachers had been reduced from 12 to 7 whik the number of student6 
remained the same, namely 56, and enquired why such r e d ~ o n  in staff 
could not be effected in other Institutes. The Joint Educational Adviser 
stated that in an Institute wit ha single course, the number of teachers could 
be reduced in proportion to the enrolment but in an Institution which had 
a series of courses, teachers had to be provided for the special courses which 
they alone could teach. 

1.27. As regards the question whether the teachers who were appointed 
had the requisite qualifications, the representative of the Miaistry of Ebu- 
cation explained that recruitment of the teachers was done by the Institutes 
themselves. But the National Council for Rural Higher Education had 
prescribed the qualifications and teachers were recruited an the basis d 
those, qualifications. 

1.28. n e  Committee drew the attention of the representative of the 
Ministry of Education to para 13 of Chapter IV of the Report of the Corn- 
mittee on Rural Higher Education stating that "a circular was issued by 
the Ministry of Education in 1967 communicating the decision of the 
National Council that the Rural lnstituies should not stan any subject or 
group unless the minimum enrolement is 10 in the subject or in each of 
the subjwts under the group. Nevertheless the practice of admitting smaE 
ler number seems to have continued and the courses have b e m e  unecono- 
mical, as irrespective of the enrolment the minimum staff and equipment 
have, to be provided." The Committee enquired as to why relaxations in 
enrolment were allowed by the Ministry. The Secretary, Ministry of Edu- 
cation observed : "After the issue of the Cirmlar in June, 1967 there 
were some relaxations made on merits on the basis of representations re- 
ceived by the Ministry from time to time. During 196748 enrolment of 
less than the minimum was allowed in the Gandhigram Rural Institute, Vil- 
lage Industries Group, where the enrolment was 8 against 10 and in the 
Rajpur lnstitute in Social Work Group where the enrolment was 6 against 
10. The institutes were asked to explain the special circumstances under 
which low enrolment was made. It was seen that two students at Gaudhi-. 
gram and five at Rajpura left during the session. That is how the number 
came down from ten to eight in the fist  case and from eleven to six in 
the other case. This could not be anticipated. In 196869 the Wadha 
Rural Institute admitted nine students against the minimum of ten for tbe 
Diploma in Rural and 13 against 15 in the Agri+tml Sci- 
Course. The Institute said that in the first care it was only OM: & 
t h d o r e ,  relaxation should be ma&. This was agr& to by the ~ i , , j ~ -  
try. In the case of ~ c d t u r a l  science mrse, b u s e  of iu ' 

the M'"'w a g d  h a t  even though the n u m h  10 h d  lu* w s , ,  
the course should continue. But after 1968-69 thae have a no *-- 
tions." 



"A Rural Institute should have on its roll a minimum of 200 studeats. 
The minimum enrolment will be caunkd as on 31st August, and if on that 
date, the e ! m b m t  in any subject in any class falls below the prescsibed 
minimurn teaching in that subject in that class should be stoppad. Before 
the 15th September, each year, the Institute should report to the Ministry 
the mrolment position." 

1.30. The Secretary, Ministry of Education, stated that only in one 
case, in 1968-69, a preparatory class was not continued at Wardha as the 
prescribed number of students had not been enrolled. 

1.3 1. It has been stated that during 1970-71 admissions in respeict of 
the following five Institutes did not come up to the prescribed limit of 200 
as fixed by the Committee on Rural Higher Education : 

No. 
of 
Admis- 
SIOIV, 

1 .  Jdmia Rural l~s i i tu le  , New Delhi. . . . . . . . 84 

2. Ralwlnt Vidspeeth Rural Institute. Bichpuri (Agra) . . . . 125 

3. Lok Bharati Rural Institute, Sanosara (Gujarat) . . . . . 24 

4. Rural lnsiitute, Hanumanamatti (Mysore) . . . . . . 102 



tbe Rmd Insthutes should become constituent units of AgdculbrPI univer- 
sities so that the resources of thew iastitutes could be effectively utiUsed 
for education/training p~rposes .~  They have also recommended t k  in@- 
duction of short courses of a practical nature e.g. training in the use of 
tractors, use and maintenance of the irrigation pump sets and electric 
motors etc. in these institutes. The Committee find from tihe minutes of the 
i6t.h meeting of the Nnfional Council for Rural H i g k  Education that the 
Council have generally agreed with the recommendations of the aforesaid 
Committee. The Committee desire that concrete steps dtould be taken to 
Jmplement such of the recommendations of the Commitlee on Rural Insti- 
i~tes,  as haw been accepted by the National Council within a time-bound 
programme drawn up for the purpose. 
Audit Paragraph 

1.34. In March, 1961 a pilot training-cum-producti~n centre was start- 
ed in the Rural Institute, Udaipur. under a joint scheme of Ministry of 
Education and Department of industrial Development. the liability of the 
former being limited to grants for construction of buildings and of the latter 
for purchase of equipment, training of personnel, salaries of staff etc. 
During 1960-61 to 1968-69 Rs. 3.47 lakhs were paid as grants to the 
insitute (Rs. 0.98 lakh for construction of building and Rs. 2.49 lakhs for 
purchase of machinery and other expenses). Only 26 and 23 persons were 
given training during 1965-66 and 1966-67 respectively in the centre and 
no training was imparted during 1967-68 and 1968-69. The expenditure 
on the managerial staff during 1967-68 and 1968-69 was Rs. 24,236. 

[Paragraph 68 (ji), Audit Report (Civil), 19701 
1.35. In a written note the Committee were informed that there were 

production-cum-training centres at three institutes namely at Amravati, 
Gandhigram and Udaipur. The Centre at Gandhigram had functioned bet- 
ter than the other two. The Gandhigram Centre started production in  
February, 1966. Fifty-two students had participated in the scheme as 
shown below :- 

1.36. 'Ihe production in terms of rupees at the Gandhigram Centre was 
as Folbws :- 

Rs. 
1 9 6 6 6 7 .  2,000 . . . . . . . . . . . .  
1%7-68 28,773 . . . . . . . . . . . . .  



1.37. During evidence, the Committee desired to know which particu- 
Jar Ministry had initiated the scheme. The rep~esentative of the Ministry 
of Education stated : "It is a joint scheme. It was originarly a scheme 
of the. Ministry of Industrial Develapmant and the Education Ministry wiint- 
cd to take advdntap of the scheme for the rural Institutes." 

1.38. Explaining the purpose of the scheme, the representative of thc ' 
htinistry of Industrid Development stated that in 1955 or so the then 
Ministry of Commerce and Industry had started all over the country what 
were known as "Industria] Estates". The lndustrial Estates were quite dif- 
fcrent from Production Ccntres. The State Governments acquired h d ,  
dcvtlopcd it and built shcds and provided electricity and road,s, etc. Then 
the sheds were hired out or sold to private industrialists who wanted to 
start their own factories. The witness added that "round about 1960 I 
find that there was a discussion between the Chairman of the U.G.C. (Dr. 
Dushnmkh at that time) and the Education Ministry and th t  Ministry of 
ludustrics. Apart from the question of starting whc~t they called 'industrial 
cstatcs' in certain universitics, training centres were proposed. The objcc- 
tive was to enable student!, while under training in the universities to pct 
i~cquainted with thc lndustrial processes so that they will not be coniplett. 
\:rangers later on when they want to stiirt an industry by thenisclvcs, and 
also li7 get rid of the rcvulsion for manual labour among the people." 

1.39. In a note thc Ministry of Education and Y w t h  Servicus furniched 
thc following details about thc working of the schcnlc :- 

"It was dipulated that the production Ccntrcs would be attac3cd 
to thc Rur;ll Instituter\. Thc S c h m e  providd for the fo l lo~ ing  
ilssistancc from thc Government of India : 
( a )  The Ministry uf Education would provide upto Rs. 1 hkh,  

for building for the Production Unit. 
(b) The Ministry of Commerce and 11;dustr~ would- . 

i i l  provide the full value of the machmxy and equipment as 
grilnt upto Rs. 2 lakhs, pcr centrt; 

( i i )  Sanction a grant of Rs. 33,000 per year tawards mami- 
gerial staff during the first three years; and 

(iii) Sanction a grant of Rs. 10,000 for thrce years, toward3 
payment oC stipend during traininp. ' 

1.40. Referring to the Centre at Uduipur, the Secrce~ry Ministry of 
m u a t i c a  stated during evidence, "As its very name implies, this is a 
pilot project-u pilot production-crtm-training centre. The intention was 
'0 give m e  kind of incentive to thc trainces for studcnts who study in the 
Rural Institutes, but unfortunutcly, the orientation wa8 more in terms of 
production rather than in terms of training and that is why it has n\?t 
5~'ccded. The traininp given was also no: upto the n w k  because ,the 



technical person incharge had gone away and they were not able to pst o 
wbstitute. The Ministry of Education had given a grant of Rs. 1 lakh for 
the building and the Ministry of Industrial Development had given a @ant 
to purchase the equipern for the purpose of setting up this pduc t ion  
Plant A Committee was appointed by the Ministry of Industrial Deve- 
lopment to examine the working of the production centres and they recom- 

' mended that there should be no further expan?lion of this experiment and 
that the existing centres should be strengthened. The National Council 
considered this recommendation and also endorsed this recommendation in 
1969. The position today is that the Seasoning Kiln,is yet to be installed. 
We have pone through this carefully and our feeling is that them are two 
or three possible courses open to really make use of the money already 
invested in this project. One is to regard the programme as an educational 
programme and not so much as a production programme. It must be en- 
sured that the people who study in the centres are given at least sonic 
hours of training i k . ,  some hours must be earmarked for this training in 
the institutes. This aspect we are examining. The machinery is yet to 
he installed and once this is done the basic question as to how best wc 
can use it can be considered. So, these arc the measures we are thinking 
of." 

1.4 1. The Table below shows the expenditure incurred out of Govern- 
ment grants on Production 'Unit, Vidya Bhavan Rural Institute. Udaipur 
during the period 1965-66 to 1968-69 : 

Sanctioned Utilized B d m  

(i) Buildings . 1.00.000 96.080 3,920 

( i i )  Machinery and equipment . 2.00.000 1.76.3 1 2 23,688 

(iii)Managerialstaff . . . . .  99.000 66.047 32,953 

( ib)  Stiparg . . . . . . .  30.000 6.489 23.51 1 

The Centre was planned for (a)  carpentry work and (b) Printing Press. 
But the setting up of the Printing Press was given up. The carpentry 
unit was intendad to accommodate 3 batches of 12 trainees each. The 
number of students w h  participated in this scheme i s  as undcr :- 

Beginning End, of 
of ~ l o n  

Seuion 

1965-66 . . . . . . . . .  42 26 

1967-68 . . .  Nil -- 



1.42. The production turnover during the fvst year, when the Centrc 
was being set up, was 15,329, during the second year it was 94,049. In 
thc third year it was 83,778 but d w b g  the fourth year it fell to 26,108. 
So during the first to third year priods €he production was fairly good." 

1.43. Explaining the reasons why the schane did m t  attract the stu- , 
dLmts, the representative of he Education Ministry stated : " . . . . . . .because 
of the semester system introduced in the Rural Institute and compulsory 

like the NCC, etc. students were fully occupied and did not find 
lime to join workshop training. Anothe~ reason is that the students were 
not interested in paying more attention and efforts for meagre wages. More- 
over the students offering science subjects were not inclined to join the 
training course as they were more toncerned in the academic interests and 
!\ere keen to complete their courses in Medical and Engineering colleges. 
Their work. as it is, was hard enough and NOC was compulvory and, 
therefore, they did not find time for this work. The s a n d  and third year 
boys i.e., the scnior boys have to concentrate on their studies and, there- 
fore, most of thc students who join the course are the first year coursl: 
mdents." 

1.44. The Committee were also informed that in the beginning there 
wds a Manager who was well traincd in wood work but he left the organi- 
d o n  probably because the salary paid to him was quite unattractive com- 
pared to his qualification and ability. The management of the institution 
should have appointed another Manager who was trained in the use of 
machines but i t  was not done. 

1.45, In a subsequent note the Committee were informed that "the 
Man- of the production centro was reverted to his original post of car- 
pcntry instructor from tho 20th June, 1966.' 

1.46, The Corninittee set up by the Ministry of Industrial Devdopment. 
Internal Trade and Company Affairs under the Chairmanship of Shri L. N. 
Kenu, Commissioner, Rur@ Institutes to review the working of the Train- 
ing-cumProduction centres had pointed out that ". . . . the supervisory 
staff and workers had no training or experience in the use of wood working 
madines with the result that some of the machines wero damaged and somc 
01 the job operatioas for which machines have been installed are done 
nl3nually. It is necessary to get the supuvisory staffpxi worktm trained 
in mechanised wood working shops such 'as the Rototyp-cum-Training 
Centre of National Small Scale Industries Cbrporation Limited, Okhla and 
the Forest Research and IEaveiopment Centre, Dehradun etc. 

1.47. The representative of the Ministry stated during evidence that 
thr: imtitution had got h t s  and equipment worth Rs. 1.76 lakhs and 
if these machines were properly put to use for wood cutting, plain& 
mortising, tenoning, etc, better results could be achieved. 



1.48. The Review Committee had made the following reconmendationb 
after visiting all the three centres- 

1. In all the three Rural Institutes the, management wcre of the vicw 
that the students do not have any extra time to work in the produc- 
tion centres. A sufficient number of students could, however, uti- 
h e  the facilities provided at these centres if they could use them 
for additional practical training as is already being doni  at Gandhi- 
gram. 

2. A section of the students get stipends or othes fillancia1 assistance 
under the scheme of Rural Higher Education or othcr schemes. 
There are verv few students who remain to be attracted towards 
the work programme on the low wages that thesc centres can oRer. 
The wages paid by the Centres would, however, be weimmc in 
addition to the allowances of the students who make usc of thesc 
facilities for additional practical work. 

3. The machines at the production centres at Amrav~ti and Udaipur 
are not being used to their full capacity. Since the equipment at 
Amravati can be used for a variety of products any restriction.; 
o n  the types of jobs to be undertaken with this equipment should 
be removed. The centre at Udaipur should take early steps to 
get its seasoning kiln set up. T h e  centre at Gandhigram may be 
allowed to complete the Fruit Preservation and bakery units as 
originally envisaged in the schen~e and for this purpose. necessary 
Government assistance may be provided for additional equipment, 
building as well as staff and stipends. 

4. It is necessary for such production centres to hwe rwnlpetent ma- 
nagerial and supervisory staff and to get them trainod suitably. 
Necessary steps should be taken by the Centres at Amravati and 
Udaipur in this direction. At Gandhigram attention was paid to 
ensure efficient management and supervision and the training of 
the staff. 

5. It has been difficult to make suitable marketing arrangements for 
the products at Amravati and Udaipur Centres. At Gandhigam 
precaution was taken before deciding a production schedule with 
the result that satisfactory marketing arrangements have been made. 
It is difficult for educational institutions to make elaborate mar- 
keting arrangements for products whose demand spreads over a 
wide area. They can, however, succeed in selling such products 
as have locd demands. 

1.49. The report of the Committee was placed before the National 
Council for Rural Higher Education at its meeting held in November, 1969. 
The Council agreed with the recommendations of the Review Cornmittce 
that the question of setting up of any more production Centres be deferred 



and the existing ones strengthened suitably. Accordmgly, no new Pro- 
duction Centre is being set up. The other recommendations have been 
brought to ihc notice of the Minifitry of Industrial Development and Inter- 
nal Trade for suitable action." 

1.50. The Committee wanted to know the present position of the pro- 
duction unit Vidhya Bhavan Rural Institute, Udaipur-whether it was ' 
training-curn-prodQction centre or a purely production centre. The Addi- 
tional Secretary, Departrncnt of Industrial Development srated : "I under- 
stand there is no training now." Asked whether the Ministry was going 
co give niorc money for the production centre, the witness replied in thc 
~ncgative.. 

1.5 1 .  Elucidating the point, thc Sccretary. Ministry of Education 
<tatcd during evidence ". . . . . . . lt is a good scheme. Unfortunately it need- 
cd a certain rcoricntation in the present times. We havc spent one lakh 
cJn thc building, two lakhs on cquipments. Wc have to makc it integ- 
rill part of t 1 ~  CUUI.SC. NOW we have sct up a Conunittce. Wc have given 
this particular point as a term of reference and asked them to examine 
iiow [hi: production-curn-training centre can be best utilized. . . . . . I t  has 
;ilso bcun askcd to examine the qucstion of the working of this pdrticu1,ir 
~ m t r c  and to suggcst measures for the full utilization of the facilities thezc; 
the thinking is in tcrnls of making it an integral part of the course or to 
,give it a mow training and educational orientation rathcr thdn production 
orientxtion; otlwwisc therc is no question of earning just eight annas per 
I1our." 

1.52. ?Iic Conimittec has becn furnished with a copy of the report of 
rile Cornmittw on Rural Institutcu. Thc recommendations of the Corn- 
mttcc which tlc.11 with thc worLinp of production-~.LIWI-training centres at 
hravati ,  Gandhigram and Udaipur arc given bcbw : 

'fY~rkiw of ProducHon-cuni-Training Centres at Amravati, GantWgmm 
and UdPipur 

( 7 )  'fie facilitics provided by these Ccntrcs could be utilized for giving 
tiddltiurrd practical training to thc students. 

( 8 )  The advice of the Ministry of Industrial Development Internal Trade 
~ n d  Company Affairs may bc obtained* regarding the dtcrnativc items which 
~n he taken up for production by the Amravati Centre. 

(9) The position regarding the Udaipur Centre may be examined by the 
hlinistry from the point of view as to whether any additional expenditure 
wwld at all bc worthwhile and whether, instead of the present facilities 
I'c utilised, for giving additional practical training to the students to the 
liural Institute. 



1.53. The aforen~entioned report was considered by the National Coun- 
cil for Rural Higher Education at its 16th Meeting held on 22nd Decem- 
ber, 1970. The Council generally agreed with the reco~n~ntndatians of 
the Committee. It noted that in some of the lnstituts short term courses 
of a practical nature were being held already. Tbe Council rcconunendcd 
that with the guidance from these Institutes &orts should be made by the 
other Rural Institutes also to organise short-term courses within the available 
resources. 

1.54. The Committee are unhappy to note that the performance ff the 
training-cum-production centre s&rted in Mar& 1961 in the R i d  Insti 
tote, Udeipur has not been satisfnctory. Accordinff to the -, 
Mhbhy of Education the intention in starting tbe Prodwtion-cum-Wn- 
ing Ceabe was to give some kind of h x d v e  to the trainees or st9dents 
who study in tbe Rural Idtute  but 'unforkmately, the & J a k  was 
moloin~dpioduct ionr~tberthPalhtenasoftrPiningBndthat is  
why it has not succeeded.' Tbe Committee are surprleed to hem tht the 
centre remnined wethout a tecbakal perm in chq$e after tbe first Manager 
had gone away. The wpdsory staff and workers aldo had no W g  
or experience in the as8 of wood w w l d q  mechines installed at the Ceatre 
The Conunittee note tbet a Review Committee se4 ap by the Minisbry of 
InduWd Development, Internal Trade and Company AFEairs and lhe 
Radmva Committee appointed by the Natioual Council for R4u!al 
Education have examined tbe working OE Frodudion-cum-'hbhg Cabes 
at U-, Amvwati and GandMgmrn and bave saggded m e a m  for 
.qrovcraemt. Tbe C d t t e e  fed that either the Pild Train@um- 
Pmdacth Centre at UMjm s b d d  be press& into service to trri. stu- 
dents ia n produdve vmatiom or wound up to save avoibbie -, 
tbe eqoQlaeat and madheq b e i i  b 9 a s f e d  to other Centres at AmtP- 
wati PMI Gadhignm if Uuse can be put to proctadive use thaa 
Audit Paragraph 

1.55. Ln May, 1963 the Ministry approved construction of a double- 
storey hostel for 52 girl students in the Rural Institute, Bichpuri, at an 
estimated cost of Rs. 1.33 lakhs (revised to Rs. 1.31 lakhs in August, 1963). 
After spending Rs. 1.10 lakhs* on construction of the ground floor of the 
building (which wuld provide accommodation for 34 students), further 
work was stopped in June. 1968 owing to poor demand for hostel accom- 
modation from students. During 1968-69 only six girl students and a 
warden resided in the hostel while in 1969270, there being no girl students 
on rolls of this institute the hostel was being utilised by boy students of 
another college. 

[Paragraph 68(iu), Audit Report (Civil), 19701 
1.56. In a note furnished to the Cumnittee, the Ministry of Education 

and Youth Services have stated that the construction of the Girl's Hatel 
*Further peyment of Rs. 0 - 1  1 lakh was ma& during July, 1968 to March, 1969. 



was swrted in the year 1964-65 and completed in 1967-68, In 1964-65 
the total enrolment was 2 7 7 - 4  wbich 273 were boys and 4 were girls. 

1.57. During evidence the Committee enquired as to how the capacity 
of the Girl's Hostel was fixed at 52. -The representative of the Ministry of 
Education ;md Youth Services stated : ,"That was the proposal of the Rural 
Institute. It  was based on tKe trend of enrolment in the Institute.. . . . .. . . 
Perhaps from the architectural point of view 52 was considered to be the 
correct number. The witness further stated : "The proposal was really for 
;I large hostel but when @is matter was examined in the Education Ministry, 
we reduced the capacity and proposed that they should start with a smaller 
hostel; if there is need we will givc them more assistance and they can 
cxpand thc hostel. That was how the figure of 52 was taken. We were 
continuously watching thc development, we found that even the 52 provided 
fur was not likely to be utilised because of the trend of enrolment. So we 
did not givc thcnl the grant; only one storey was constructed." 

1.58. In a subscqucnt note thc Committee wcrc informed that "with an 
enrolment of 70 girl students for the D.R.S. course per year and over a 
pcriod of 3 yoars the Rural Institute estimated provision for 60 students 
and submitted proposals in this regard. Later, on the basis of the. Plan 
obtaincd from thc Town and Country Planning authorities the number for 
which provision was required was reduced to 58 and finally to 52." 

1.59. The Committee dcsircd to know whether the estimates of expen- 
diture had been worked out separately for the ground and first Aoor of tho 
building in view of the fact that Rs. 1,21,000 had been spent on the cons. 
lruction of the ground floor only against thc total estimated expcnditure 
of Rs. I ,3 1,000. 

1.60. In a note the Ministry stated that out of the sanction 1 of 
Rs. 1,31,479 for the construction of the hostel a sum of Rs. 22,676 was for 
the first floor to ilccommodi~t~ 18 girl students as under : 

- - 

Ground Floor . . . 
First Floor . . 

A sum of Rs. 13,000/- was also sanctioned (September, 1964) for the 
construction of the boundary wall of the hostel. The total sanctioned ex- 
Pcnditurc comes to Rs. I ,44,479,/-. 

1.61. The Ministry further informed the Comn~ittee that no time limit 
was stipulated in the sanction for the grant for the construction of the h ~ s k l .  
The collstruction of the hostel was started in 1964-6s and completed in 



1967-68. Out of the total sanction expenditure of Rs. 1,08,803, - for the 
hostel (and Rs. 13,000 for the boundary waI1) only a sum of Rs. r,20,846/- 
was spent by the Institute. There was, therefore. no increase in expenditure. 

1.62. In reply to a question whether such hostels for girls had hcen cons- 
tructed i n  othcr Institutes, the witness stated : "The Rural Institutes at 
lndore and Rajpura have hostels. We shall supply the information about 
the expenditure on them. The Kasturba Institute is only for girls. Thc 
Rajputa institute is for both boys and girls, but a large number of girls are 
there." 

1.63. The Committee consider it highly imprudent on the part of Govern- 
ments to have agreed that the capacity of the girls' hos:el shoulcf be 52 when 
the number of girl students actually on roll was only 4 out of the total enrol- 
ment of 277 during 1964-65, when the construction of the hostel was started. 
'IYlc statement of the representative of the Ministry of FAucation and You!h 
Serviccs What the capacity was based on the trend of enrolment in the Insti- 
tute" i s  not in consonance with the actual facts. The Committee expect autho- 
rities charged with the responsibility of taking decisions involving Govern- 
ment money to act with greater circumspection. Proposals for construction 
of buildings must be scrutinized throughly and critically before grants arc 
sandioncd. Now that the hostel has been constructed, the Committee would 
like to know how it is proposed to utilize it to the best advantage of the 
students. The Committee would a h  like to be informed of  the measures 
taken to sure that such instances of avoidable expenditure on provision of 
hostel accommodation and other buildings do not recur. 

Auriil paragraph 

1.64. A few instances of costly equipment lying un-utiliscd w i t h  thc 
rural institutes for long are givcn below :- 

Rural Institute Equipment Valuc Ren1arL.s 
Month of (In takhs) 
Purchase of rupees) 

1 2 3 4 

Hanumananial~i . . Agricultural equipment 3 .3:! Lying idle Sincc Ap- 
ril, 1966 due t;) 
discontinuance of 
the ngriculturat 
u)LIrhe. 

T h e  bli~istry stated 
(Darmher  1909) 
that a proposal 
to restart thc 
aprici~ltuul coursr, 
whifh has bscn 
rcw~vecl from thc 
instilutc rwrmly, 
1s under consibr-  
ation. 



J:imia. New I>elhi , . Material testing lab- 
oratory, carpentary 
shop smithy and 
ii!tivlg h~%d en 
glne5, etc (October 
19.59 l o  May, 1965) 

, , . ( i )  Worksllop equip- 
nicnt (purchased 
hcforc 1962) 

0 46 Lying idle for want 
ot eleclric power 
connedon. 

O , h 5  Mostly lying idlc 
due l o  change in 
the syl!ahus for 
engineering course 
from 1963. O n  
an :i\vrege, the 
cq~iipm'nt was 
u r d  for about 
25 days only in  
each of the ye:lr.; 
1965-60 to I9W 
69. 

0 , I 7  1 ! inp ~tninstallcd 
diic 10 non-com- 
pletion or huild 
ing. 

Mac l i i nu~~  T t w  train- 0 .J4 Lying tin-installed 
i , i s - c ~ t ~ ~ t - p r ~ ~ d u c ~ ~ o ~ i  Juc 10 non- 
centre.  (March  t<> camplction of 
Mu! . I OOh\ building. 

[T'ara~raph hH ( 1 6  ). Altcii! Koporl (ci! il). 19701 

( i ) H ~ i ~ ~ ~ ~ ~ t ~ u t z a t ~ ~ u t t i  

1 6.5. During cvidencc the Cotnmittcc cnquircd why cos(1y equipment 
\ \ . I S  lqing un-utiliscd in thc Rural Institute at  Hanumanamatti. The Secre- 
f(1i.y. Ministry of Education and Youth Scrviccs strttcti that thc total cxpcndi- 
1it l . i .  illcurred on the purchasc of ;~gricultural cquipmcnt and livestock ctc. 
~ l ~ l c  Rs. 46,s 17. According to the latcst r c p r t  by thc Director of the 
Ill\titutc thesc mntcrials wcre not lying idlc. 

1.66. I n  ;I subscqucnt nolc thc Ministry of Educ;~tion und Youth %r- 
vice.: have stntcd that thc Rural Institutc at Hanumanamutti has inforn~cil 
that the cquipnicnt in qucstiori i c  not lying idlc :IS thc fwnl section is kcpt 
\\orking. Thc cquiprnent is thus bcing utiliscd continuously. 

( i i  ) J( i i t~ i ( l  J W u l  I ~ u I i l ~ / l c  

1.67. When thc Comtniiicc rointcd out that in the Jamiu Rural Institutc. 
Y ~ H  Delhi tho nx~terials werc lying idlc for want of electric power connec- 
t l m  the rcprchentative of the Ministry of Education and Youth Scrvices stntcd 



that the machines and workshop equipment had sincc bccn installed and 
they were in working order. The question of power connection had been 
taken up with the Delhi Electric Supply Undertaking which was processing 
the request. The witness added that if the lnstitutc had any difficulty in 
getting power connection they should have :ipproachcd thc Ministry. T h e  
witness admitted that there was no power connection sincc 1959. 

1.68. The Committee enquired when the machines and workshop equip- 
ment at Jamia, New Delhi had been installed. 

1.69. In a note furnished to the Committee. MiniWy ot Education and 
Youth Services have stated that "the machines and workshop equipment 
were received by the Jamia during different periods from November, 
1959 to March, 1965, and were installed as and when they were received. 
Completion of internal fittings could not be effected earlicr due to dispute 
with the contractor which was resolved towards the end of 1968 after which 
the work was donc by the Building Department of the Jamia. After thc 
completion of the internal fittings an application for power load was made 
in July, 1970. After this thc Rural Institute applied for i~ workshop licencc. 
The Jamia authorities have informed that they have becn asked to deposit 
thc requisite security and that they hope to get power connection hy thc 
end of February, 197 1 .  

(iii ) Bichpuri 

1.70. Regarding the equipment lying idle in thc Rural Institute :it 
Bichpuri, the representative of thc Ministry explained that the workshop 
equipment was being extensively used for a period of 5 weub cach session 
for the training of engineering students and workshop practice for thc 
preparatory rural service course. When the Committee cnquircd as to why 
the syllabus for the engineering coursc was changed, ~ h c  representative 
of the Ministry of Education staled that earlier, it was purely n civil engi- 
nccring overseer course intended for training civil overseers for rural works 
and rural water supply and other things. But as it wits considered tha t  
the Institute should produce a type of engineering diploma holders who 
could be more useful to the rural set up in electrical and mechanical engi- 
neering, the contents of the coursc were changed. As n sequcl, additional 
equipment in the form of cngines and workshop equipment and othcr 
things werc also considered ncccssary. 

1.71. The Committee enquired why the diescl engine purchased in 1965 
had not becn installed so far and whether the building for thc diesel engine 
had been completed. The witness stated : "It was a very bad case." 

1.72. The building was still undcr construction and it was expected 
to be conlpleted by November, 1970. When asked whether the diescl 
cnginc was purchased with Governments' approval, the witness stated that 
ihs proposal made by the Institute was examined by the Ministry and was 



sanctioned and necessary grant wus given to the Institute. But the purchasc 
was not done through the Ministry. However, the witness admitted that 
a stricter control was necessary, 

1.73. The Committee are concerned to note that the machines and work- 
s tep equipment worth Rs. 0.86 lakh received by the Jamia Rural Institute 
between November, 1959 to March, 1965 could not be instatled tffl the end 
of 1968 and are still lying un-utlliued for want of power connection an'd 
workshop licence. The authorities should have acted with a greater sense of 
responsibility and urgency so that the machines procured at heavy Gwern- 
meat expense were put to use. The Committee would like the aubrities to 
en.- that the machines are now installed and put to use without further 
delay. 

1.74. The diesel engine purchased by the R L ~  Institute, Bichpuri in 1965 
had not been indalied by the end of 1970, due to non-completion of the build- . It was admitted by the representative of the Ministry of Eduafion during 
evidence that 'it was a very bad case; and that stricter watch by Government 
was necessary. The Committee hope that Government will learn a lesson 
from this mistake and take suitable steps to avoid their repetition: 

Social Education Scheme 
A d i r  I'urqruph 

1.75. After conducting a review of the working of the following schemes, 
:I committee consisting of the Chief Secretary, Finance Secretary and other 
oficers of Delhi Administration rccomniended in December, 1968 that the 
scheme should be abandoned/modified :- 

Particulars of Schenic Expenditure Rcmarks 
(in lakhs of 

(rupes) 

Comnniu~rify Cwrrcs  : 

TheScheme was started in 1949-50 for spread- 196667 3.36 The Ccrmmittee ohser- 
rng literacy amongst villagerr in the agc- 1967-68 3 .57 vcd that the progress 
group 12-45 by imparting general edwa- 1968-69 3.96 made was not comrn- 
tion and organising trainiy programmes ensurote with the cn- 
in crafts (v ir .  sewing, knitting, embroidery penditure incur rcd 
ctc.) and cultural, recreational and rural and that there \\as 
cxtcnslon prommmes. For this purposc. no coordination 
130 community centmmnnnedby 135 bct urcn the officials 
xoeial workers ( 03  male and 72 female of various depart- 
workers) were set up. ments in the work 

done in the field of 
social service. The 
Committee rccomm- 
cnded that the male 
social workers should 
be tranofcnrd to 
other projects and 
that the femak work- 
ers shoukl work in 
groups of 3 to S 



Thc rural broadcasting scheme \\as initiall! I1)6O-hi 0 ..77 
started b) the All India Radio and was 19h7-hN 0 . 3 0  
transferred to Delhi State Government Uroni l Q!>X-h9 0 4 I 
1-4-1954 for heiny run as part of social 
education programriic. Nearly 200 radto 
sets were installed in various biilages itnil 
schools. For looking after the radio s c ~ s  
and ar'rclngitig r~ i ra l  broadcasting pro- 
Srammes and pos!-broadcasting discussion 
l i b ?  tcchntcal sup2r\ison \\ere appo~nled. 
A battery charyiq station uus aslo sct up. 

itnd prforrn certain 
bpecitic duties such 
as spreading ol' 
litetacy. tcachinv of 
crufts ctc. to \ lU i l&~ 
women. Sumlus 
milk social WOI kers 
tf iiny should $ 
cniploycd in the faml- 
I! pli~nntny a m -  
li;~ign. 

'rhc conitnitlee ohsi r- 
\~cd tha~ (.On,, of tlru 
set\ uere I)ing out of 
order ;mtl that ex- 
pcndiiute on rcp;!~l'r 
,i11d ti;;~inten;tncc ot 
r;(dio wls 'VHh 011 
the t i~gh d s  witholil 
cotiip;i~xblc hnc- 
l i t .  llo\\ing from tilt! 
x h c m ~ .  11 w3\. 
tlicref'o~.e Iccomni- 
' n l  t i  the Jc- 
I'ccti\c \cr: ~ ~ I N ~ I ( I  
hc i!l.;powl or an(( 
l l i o  rcr l i~~r i i~ng h:t\ 
tran\fcr'rcd 10 I I,L 
rcspcctt\c ill;rgc, 
par~ch;i!ai\ ;~nd tI!c 
st:itl sh>r~t hcJ <I'-c- 
\\ hcrc Ih Z X - 2 - I ' l l 4  

1.76. The D d h i  Administration h a w  st:~tcd ( Dcccrnhcr 19h9 ) that tfw 
~~rnimit tec ' \  recornmcndationc werc acccptcd h! them in M,I! I9h9 hut 
w ' h c q u e n t l  it was dccided to postponc x t i o i i  thc~con and that ;I hnLll 
decision uill bc taken bq January, 1970. 

[Paragraph 32, Audit Report ( C ~ k i l ) ,  1970 1 

1.77. The Committee desired to know the cupcnditurc incurred on thc 
d x m c  during 1969-70. In a written note furnished to thc Con~mittoc. 
the Ministry of Education intimated that during 1969-70, :In irrnount of 
Rs. 4.40,353.20. was spent on the 'Social Education' Scheinc. 

1.78. Thc Committee enquired whether thc schcrnc of socii~l cduciltiol~ 
had not worked satisfactorily since its inception in 1949-50. The Chiof 
Secretary, Delhi Administration statcd : "H'c h;wc ci~rricd out a stud) ot 
t l~c  working of the various departments. We stnrted doing this during thc 
1.w t w o  ir thrce years. This department came up for our study in 1968 
:ind wc found that the result5 werc not commensurate with the expcnditurc 
[hill we had incurred. It does not mean that when the scheme was started 



it was bad or that the expenditure was infructuous. It started as a pro- 
gramme for adult literary; it was started in 1949. When it was strengthcn- 
ed in 1952 and we carried out the aforesaid check up in 1968. We then 
came to the conclusion that so much staff was not necessary and so \cc 
cffcctcd economy. All the surplus'atc~ff has bcen absorbed now in thc 
other departments." 

1.79. On his attention being dritwt~ to the observation of' the Dcpart- 
nlcntal Conlnlittee that thcrc was lack of coordination, the witncss stated : 
"CX course, lack of coordination was thcrc. But the pcrcentape of literacy 
has gone up from 20  to 60. . . . . . wr carried out il survey in 1964. At that 
timc, thc numbcr of adult illikrates in the rural areas in Delhi was 1,25,000. 
,Apart from this, when the centres were startcd, special instruction was 
given on ~ d u l t  programmes. 'These social cducation workcrs were not 
cluing only adult literacy work hut they werc also engaged in other pro- 
grammes likc youth wclfare, library, social and cultural activities. The 
Iatcst survey shows that the numb:r of illitcratc adults in rural Delhi is 
only 40,000 and that nlosr of thcm iirc women. U'omcn constitute 30,000 
;lnJ men, 10,000. As :I result of our studies, we fclt that the staff should 
hc withdrawn. Thc Education Ministry is introducing ;I new scheme of 
functional litcrucy, and it will covcr whatever ground is lift uncovered". 

1.80. Thc witncss further statcd that in view of the fact that literacq 
m o n g  nlcn had pone up, Dclhi Administration felt that the malt. staff 
should be withdrawn as it measure of cconomy. Thus all thc surplus staff 
hod bcen abwrbcd i n  othcr departments. The witncss added that so far 
as females werc concerncd much ground had still to bc covered and for 
that purposc thc fcmale worlicrs numbering about 71) to 73 had b x n  
retained. 

1.81. The Chief Secretary, stated that in other States, primary school 
teachers were handling that programme. But in Delhi it was not done 
by them bccausc adult literacy classes were held in the evening when the 
farmers come back from the fields and the primary school teachers coming 
from the urban areas would not stay in the villages. For that reason. they 
could not handle that programme. Moreover, the workcrs in Delhi were 
not meant cntircly for adult education programme also. In the Communit} 
Dcvelopment Blocks in Delhi there were no special cducation organisers 
;IS in the other States. 

1.82. The Committee desired to know whether a findl decision had been 
taken on the recommendations of the Committee of the m l h i  Adniinis- 
tration. In a note, the Ministry of Education and Youth Services have 
slited : "The recommendations of the Committee were accepted by the 
Delhi Administration in May, 1969. The follow up action to implement 
the above decision was finalised in October, 1969 but due to adverse re- 
acion of the rural public and representations from the affected staff, the 



orders issued by the Delhi Administration to close the Male Community 
Centres were held in abeyance in October, 1969 for consideration at u 
subsequent date. The reconsidered decision was to be taken at the 
highest political level and the same was taken in phases between February, 
1970 to Junc. 1970 to avoid adverse reaction. . . . ." 

1.83. The 62 Malc Social Education Workers wcrc absorbed as per 
details given below : 

( i )  30 Social Education Workcrs who were matriculates wcrc 
appointed as L.D.Cs, in other Deparmcnts of Delhi Adrninis- 
tration w.e.f., 4-4-1970. 

(ii) 6 Social Education Workers were appointed as Librarians i n  
the Schools with cffect from 29-4-1970. 

(iii) 17 Social Education Workcrs who were Non-Matriculates were 
appointed against the posts of L.D.C. with cffect from 
1-7-1970. 

(iv) 8 Social Education Workcrs werc appointed as L.D.Cs, with 
effect from 17-7-1970. 

(v)  One Social Education worker is working against the post of 
L.D.C. with effect from 14-7-1970. 

1.84. The Committee note that as a result of a review carried out by a 
Uepartmeatd Committee, the DeIhi Adminisbrrtioa have modified the sclreme 
regarding social education aad withdrawn 62 male social workers born the 
Community Centres as a measure of economy. Tbey note that the swphw 
statf bas been absorbed in other Departments. They would, however, like 
Governmeat to watch the situntion and ensure tbot the p r o g r a m  of adult 
literacy does not d e r  a #e4 back. 

( i i )  R~tral Broculcasrirtg Scheme 

1.85. The Committee desired to know (i) the total expenditure on the 
Rural Broadcasting Scheme during the year 1969-70 and (ii) expenditure 
on repair and maintenance of radio sets during 1966-67 to 1969-70. In i 
written note furnished by the Ministry of Education and Youth Services it 
has been stated that an amount of R?. 39,702 was spent on the Rural 
Broadcastiag Scheme during the year 1969-70. The expenditure i n c ~ c d  
on the repair and maintenance of radio sets meant for the. said Rural 
Broadcasting Scheme during the years 1966-67 to 1969-70 is as) under :- 

, .  Rs. 10,867 
. . Rs. 4,684 ' 

. . Rs. 3,502 
. . NIL -, 



1.86. During evidence, the Chief Secretary, Delhi Administration stated 
that because of lot of expenditure incurred on the repair and maintenance 
of radio sets, it was decided that radio sets should be transferred to the 
various institutions to whom those were given so that the responsibility 
of maintaining them would lay on those institutions. This had resulted in 
a saving of about rupees 40 to 50 th~usnnd per annuni, 

1.87. When asked whether the Panchayats had their own radio sets, 
the witness stated that the radio sets had been given by the Delhi Adminis- 
tration to such of the Panchayats as were prepared to have them. At 
prcsent, thcrc werc 76 Panchayats in Delhi. Radio sets had also been given 
to some coopcrntive societies, schools and public institutions. 

1.88. The Committee enquired why 60 per cent of the r a d i ~  sets became 
out of order in spite of five Technical Supervisors appointed to look after 
them. T h c  Chicf Secretary, Delhi Administration stated that the total 
number of radio sets were 524, out of which some of the sets pertained 
to the )ear 1951. So thesc wcrc about 19 ycars old, w h h  generally a 
radio wt would go out of order after 5 or 6 years. 

1.89. Thc Committce asked whcthcr effecting economy in expenditure 
w ~ s  thc main reason for abandoning that scheme. The Chief Secretary 

that in 1938 whcn the scheme was started radio sets were not very 
common but now in every village even a child would be having a transistor 
radio and as such the xhemc nt present did not have that much utility. 

1.90, Thc witness, however, admitted that prior to the appointmcnt 
of thc departmental Committce in 1968, no study had been carried out to  
a w w  \chether the scheme was functioning properly. 

1.91. In reply to a question as to why the Review Committee's recom- 
mcndations which werc accepted in May, 1969 were not implemented 
immediately. The Chief Sccrebry stated ". . . .As soon as this decision 
was announced, the people in the rural areas came to know of it and they 
st;utt'd coming in deputations to the Lieutcnant-Governor, the Cbicf Exe- 
cutive Councillor and to me. The male Social Education Workers have 
got a lot of friends in the rural areas. They were fearing 
that tbcy might bc retrenched and be out of jobs. So they started 
approaching the Chief Executive Councillor and the Executive Councillors. 
They-said, "Let us stay the proceedings; wc shall do it in small doses and 
then they will go." The Chicf Executive Councillor then issued an order 
that further proceedings should be stayed. In January or February he said 
that now we could go ahead. If these tactics had not been followed and 
if wl: had tried to carry out thc scheme in one stroke, perhaps we would 
not have been able to effect this economy because there would have been 
a lot of resistance." 

1.92. In ti note furnished to the Committee the Ministry of Education 
stabd that the staff working in the Rural Broadcasting Scheme viz. technical 



supcrvisors, Battery Mechanic and Battery carriers were absorbed in other 
Departments and the radio sets disposed of as per details given below :- 

Five Technical supcrvisors werc scnt for training of 'elevision 
in the month of February. 1970. One of them returned on 
27-6-1970. The post has not been filled up. After the coni- 
pletion of training four technical supervisors were transferred 
to Televisisn Centres w.e.f. 19-8-1970. Five posts of technical 
hupcrvisors have also been s~nctioncd. One Technical super- 
visor rc.tired earlier on 2-1 1-1 969. 
The Battery Mechanic has bccn ~rnnsferretl to T'clevision Cm- 
tsc on 19.8.1970. 

\ 

Out of 12 Battery Carriers 10 havc becn trnnsferrecl 10 
other Departments under the Dclhi Admi~istration with cffect 
from 13.8.69. Two posts were converted as pcon-cum-Chowli- 
dar and they were transfcrrcd to Television Ccntrc with cffect 
from 19.8.1970. 
There were 185 radio sets in ordcr which h : w  olreadj. hecn 
transferred to Panchayats, Co-operative Socictics and schools 
etc., 189 radio sets which w m  not i n  working ordcr havc hei.i~ 
condemned and disposed of through D.G.S. S. 1;. on 6.7.70 
and Rs. 22,200/- huvc been realiscd For thcsc unscr~~icc;!I~l: 
radio sets and for some other condcmiicd articles. 

1.93. The Committee are a little surprised that the Rural Broad- 
casting Scheme which had been started initially in 1938 was not lfeviewcd 
till 1968 and no study had been carried out to assess whether it was func- 
tioning properly, They are glad to note that the Delhi Adminisiration 
have implemented the recommendations of the Departmental Committee 
regarding the disposal of Radio sets and the connected technical staff and 
thereby saved a substaurrpl amount of unnecessary expenditure to the 
pubtic exchequer. 

Training of Defence personnel for professional examinstions. 

1 .O4 In 1961 Government formulated schcnw for training 3.1 1% per- 
sons (mainly defence employees) for examinations in ( i)  sections A ,,nd B 
of the Associate Membcrbhip of the Institution of Engineers (ii) Sections 
A and B Graduateship of the Institution of Tole-Comn~unication Engineers 
and (iii) parts 11 and 111 of thc Associak Mcmkrship c? the Aeronautic;d 
Society of India. The scheme was initially to run for about four )ears ,tnd 
wa, subject to review thereafter. The expcnditurc on implementation of 
rhe schemc during 1961-62 to 1964-65 was esrimatcd to bc Rs. 25.79 
IAhs out of which Rs. 3.1 1 Irikhs was expected to be met out of fees froin 



trainees. N i m m  training centres were set up in various defence estab- 
lishments for the purpose. Implementation of the scheme was initially 
entrusted to the Ministry of Defance, but l a m  on in 1962 it was transferred 
to the Defence Technical Training Association (a  society registered under 
the Societies Registration Act, 1860). 

1.95. Rs. 22.20 lakhs were paid as grants by the Ministry to the Asso: 
#ciation upto March, 1966. No review of the working of the scheme was 
,conducted by Government at the end of the four-year period or thereafter. 
During 1966-67 and 1967-68 the expenditure on the scheme was met by 
the Association out of unspent balances of Government grants, fees from 
trainees, etc. On a request from the Association in 1967 a further grant 
of 3.50 lakhs was paid to it by the Ministry during 1968-69. 

1.96. As against the target of training 3,110 persons only 950" per- 
sons had qualified for section 'A' and 234' persons for section 'B' of the 
membership examinations of various professional bodies upto November, 
1969. Apparently, the scheme has not been successful. 

1.97. The Ministry stated (November 1969) that it has been suggested 
to the Ministry of Defence and the Association that the entire scheme 
should be reviewed and a balance should be maintained between the 
utility of the training vis-a-vis the expenditure and the Association is now 
carrying out the needed review. 

[Paragraph 71, Audit Rcport (Civil), 1970.1 

1.98. In a written note the Ministry of Education and Youth Services 
have stated that "in February 1960, the Deputy Chief Scientific UfEcer, 
Ministry of Defence formulated a scheme for the training of defence per- 
sonnel employed in ordinance factories and other technical establishments 
for Sections 'A' and 'B' of the Associate Membership examination of the 
Institution of Engineers (India). The scheme envisaged training at 12 
centres with an annual admission if 1,000 candidates. The scheme was 
discussed at a meeting of the Planning Commission at which the represen- 
tatives of the Ministry of Defence and Ministry of Scientific Research and 
Cultural Affairs were present. The scheme was approved. The All India 
Council for Technical Education also approved the scheme on 23.6.1960. 
The Ministry of Finance on 23.1.1961 agreed that the Ministry of SR 
& CA may make a budget provision for the scheme and the Ministry of 
Defence administer it. On 17th August. 1961 the Ministry of SR & CA 
Weed, at the instance of the Ministry of Defence, that in addition to the 
examinations of the Institution of Engineers (India) the Defence Ministry 
may conduct courses for the examinations of other professional bodies 
like the Aeronautical Society of India and the Institution of Tele-Commu- 
nication Engineers of India. For this purpose, a cdmprehclnsive 

'Include 750 non-defence personnel. 
437lAS/'ll-3 



scheme was formulated by the Defence Ministry in August, 1961 which 
visualised the setting up of 28 training centres in all-21 for the examina- 
tions of the Institution of Engineers, 5 for the Institution of Tele-Communi- 
cation Engineers and 2 for the Aeronautical Society of India. The scheme 
also visuafised training of 3,110 candidates for Section 'A' and 'By of the 
examinations of all these professional bodies in the Cyear period 1961-62 

' to 1964-65." 

1.99. Explaining the object of the scheme the representative of the 
Ministry of Defence (Department of Defence Production) stated during 
evidence : "We had a large number of boys who had passed ISc. We 
thought we will give them an opportunity to qualify themselves as engineers 
so that they can qualify for promotion; otherwise, they will be stuck up. 
Secondly, there was a shortage of engineers in 1961-62, particularly in the 
defence forces. We thought that this might bf a method of training some 
of our boys." 

1.100. The witness further stated: "Probably about one-third of the 
students who received training belonged to Defence. Majority of others 
belonged to various Government organisations including Posts and Tele- 
graphs and Railways." 

1.101. In reply to a question as to why the Defence personnel could 
not be trained in the existing Institutions by providing grants! to them in- 
stead of opening new centres under the scheme, the witness stated: "Be- 
cause these people are all employed in subordinatt capacities in various 
establishments, you must have training centres very close to those estab- 
lishments on a part-time basis after working hours." 

1.102. In September, 1962, the Defence Ministry established a Defence 
Technical Training Association (DTTA) as a registered society to admi- 
nister the scheme. The Society included the Education Adviser (Techni- 
cal) in the Ministry of Education as a Member. The General Council of 
D'ITA also set up a standipg committee under the chairmanship of 
Scientific m c e r ,  Mis-try of Defence and with the Educational Adviser 
(Technical) to the Ministry of Education as a Member to watch over its 
improvement and satisfactory working. The General Council ~ince 1962 
held 7 annual meetings. At these meetings it reviewed the progress of 
the scheme and on the basis of the recommendations of the standing 
Committee decided to close some of the Centres whose performance did 
not come to the expected level. In 1968, 10 training centres were in 
operation vis-a-vis 28 centres in 1962-63 h e n  the scheme was taken over 
by the Defence Technical Training Association from the Ministry of Defence 
which was running about 36 centres before 1962-63. Steps were also 
taken by the General Council to improve the quality of training and 
economise expenditure. 



1.103. During evidence the Committee 'enquired the reason why the 
implementation of the scheme which was initially entrusted to the Ministry 
of 'Defence in 1961 was later on transferred in 1962 to the Defence Techni- 
cal Training Association which was a body registered under the Societies, 
Registration Act, 1860. The Joint Educational Adviser stated "The main 
reason, as far as we can understand, for transferring this scheme is that , 
when it was started by the Defence Ministry, it was purely as an initial 
effort to give-some training for the serving personnel at various centres, to 
improve their professional competence. Later it was felt that if tliere was 
a full-fledged organisation or association to look after the training in all its 
various aspects, to engage part-time teachers, to produce better materials 
required for teacher-training, it would be more useful from the point of view 
of the organisation and administration of the scheme. That is the primary 
reason for setting up a separate association for administering the scheme." 

1 . I  04. The table below shows the grants paid by Government, actuak 
expenditure incurred on the scheme and fees collected from the candidates 
up to the year 1969-70,. 

------.- 7 - 
Year Grants paid Audited Fees Remarks 

by MIEdn. Expdr. colleclions - ---- --- 
Rs. 

5,20,143 
5,00,000 

2.00,oOo 
**2,00.000 
(from Mio 

Defence) 
7,00,000 
3,00,000 - 

4 

3,50,0W 
50,000 

Rs. 

5,?0,143* 
1,26,113 

5,63.939 

6.88,845 
5,78,717 
4,27.601 
3,12,892 
3,31,265 

2913,837 
(unaudned) 

Rs. 
. . 

49.21 3 As on look over the 
scheme from MIDefe- 
nce in Dec.'62 & the 
audited accounts for 
the years from 1963-63 
to 1966-67 were re- 
ceived in April, 1968. 

2,54,057 

2.22.603 
1,79,745 
1,17,539 
1,38,738 
3 36,438 

35,505 
(unaudited) 

DATTA has reported 
that acdited accounts 
will be ready by 
Oct. 1970. 

1.105. The Committee enquired whether before sanctioning the grant 
for thc second year &e Ministry did not consider it necessary to examine 

hether the grant given in the previous year was properly utilised. The 
oint Educational Adviser stated "There was no doubt about the utilisation 

for the &&ling programmes ,because every year we were 

by book adjustment through AGCR as reimberse- 

by UM/Defence for conducting parttime courses envisaged 
the Schetne approved by the Minist~y of Education. 



examining the progress of the expenditure and the items on which the ex- 
penditure was incurred, but the overall review of the impact of the scheme 
in terms of the money spent was carried out only in 1968." When the Com- 
mittee pointed out that the annual accounts were not being received from 
the Association as was evident from the fact that the audited Accounts for 
i962-63 to 1966-67 were received only in 1968, the witness stated : "We 
were giving on-account advance grants on an ad hoc basis. We insisted on 
the submission of annual account, but unfortunately it was not forth- 
coming". When the Committee enquired as to why the grant was not stopped 
by the Ministry if accounts were not submitted by the Association, the 
witness stated : "Ultimately we did stop the grant in 1968-69." . 

1.106. In reply to a question whether any review of the scheme was 
carried out after the expiry of four years, the representative of the Ministry 
of Education stated : "Reviews were made by the Association in Novem- 
ber, 1963; January, 1964; July, 1964; August, 1964 and June, 1965, by 
the Association itself." Asked if the Ministry carried out a review, the 
witness stated : "Our Ministry carried out the review in 1968". Asked 
why a review was not done by the Ministry in 1966 (four years after the 
inception of the scheme), the witness stated : "The reason for our not 
carrying out a review earlier was that we did not have complete informa- 
tion of the number of candidates trained at each centre. The candidates 
were at the various stages of the course. The number of all the candidates 
who had appeared at the examination of the Institution of Engineers and 
other full particulars had to be collected. . . . . . We were awaiting all the 
information from the Defence Ministry. . . . . . In the beginning of 1968 
after getting full information of the various aspects of the scheme we re- 
viewed the progress of the scheme and then in December, 1969 we took 
certain decisions about the future continuance of the scheme." 

1.107. In a note, the Ministry of Education and Youth Services have 
stated that in July-August, 1968, the Ministry had carried out a detailed 
review of the scheme on the basis of the information available from DTTA. 
As a result of the review it was found that "till 1965, a total number of 
8292 students were enrolled at the different centres organised by the Asso- 
ciation for Section 'A' of the different professional bodies i.e. 6614 for the 
examination of the Institution of Engineers (India), 1006 for the examina- 
tion of tht Institute of Telecommunication (India) and 670 for the exami- 
nation of the Aeronautical Society of India. The number of candidates en- 
~olied for Section 'B' was 394 i.e. 242, 32 and 120 respectively. The 
information about the number enrolled in the year 1966 is not available 
whereas the number enrolled in the year 1967 was of the order of 846 for 
Section 'A' and 59 for Section 'B'." 

1.108. The review also indicated that "against an intake of 8292 in 
Section 'A' upto 1965, 503 passed tbe examination. In Section 'B' against 



an intake of 362 upto 1965, 72 students passed out, From this data it wilI 
be observed that the results have not been encouraging rather there has 
been huge wastage". 

1.1 09. Following the review, a detailed discussion was held in Decem- 
ber, 1968 between the Education Secretary and Defence Secretary regarding 
the future arrangements for the Scheme. The following decisions were ' 
reached : 

( i)  The DTTA will not make any fresh admissions for the year 
1969 until a fuller review of the performance of the students 
admitted in the professional examinations arc evaluated. 

(ii) Since some students were admitted to the courses by the time 
the discussions took place in December, 1968, it was agreed 
that Education Ministry will admit thc financial expenditure 
involved in the training of the students. 

(iii) The estimated requirements of DTTA for thc conduct of these 
courses upto the end of 1968-69 viz. Rs. 3.15 lakhs (approx) 

. be fulfilled by a grant from the Ministry of Education to D'ITA. 

( i v )  For the year 1969-70, unless after a review it is so decided that 
fresh admissions could be made to some of the centres which 
are functioning well grants will be given only for purposes of 
items of expenditure relating to the completion of the courses 
of those who have already been enrolled." 

I. 1 10. A second review of the scheme was carried out by the Ministry 
in December, 1969. It was disclosed that "according to the information 
fu rn14wd by DTTA only 194 candidates have completed the final profes- 
s~unal  examinations as against the original target of 31 10 candidates. This 
doe7 not prove the success of the scheme as an educational enterprise. Also 
the cost of training n candidate completely and making him successful at  

nations works out to about Rs. 13,000 (This, how- 
e expenditure incurred by the D m A  from other 

d grants from the Defence Ministry, if any). The 
f Rs. 10,000 as per capita expenditure was not 

correct, it is not justified because in a university 
ineering college, the per capita expenditure is only between Rs. 6000 

degree course in engineering. Furthere there is 
university engineering college and DTTA training 

ffers regular curriculum with instruction not only in 
y, workshops drawing and design and so on. The 
eed laboratory or practical work of the type neces- 

tution and therefore, the per capita expenditure 



1.111. At the meeting held in the Planning Commission on 21-1-1970, 
on  the future of the scheme, the following decisions were taken :- 

( i)  Wherever spare capacity was available at Engineering Colleges 
which are conducting part-time courses, it should be utilised to 
provide seats for the training of defence personnel; 

* (ii) Where such facilities were not available or were not within 
the easy reach of the trainees under the Defence Ministry's Pro- 
gramme, the DTTA may continue to run their own centres; 

(iii) A subcommittee consisting of the officers of the Ministries of 
Education and Defence should scrutinise the entire scheme of 
the Ministry of Defence with a view to avoiding duplication 
and reducing costs; 

(iv) It was agreed in principle that the estimates as worked out by 
the sub-committee for the continuance of some centres would 
be borne by the Ministry of Education and Youth Services; and 

(v )  After the estimates have been revised the question of whether: 
the expenditure should be met out of the Plan or Non-Plan 
budget would be settled in consultation with the Planning Com- 
mission and the Ministry of Finance. 

1.112. Arising out of the discussions held at the meeting convened by 
the Planning Commission on 2 1-1 -70, the Sub-Committce review& the 
scheme and took the following decisions in the meeting held on 29-1-1970 :- 

"(a) It was agreed, in principle, that Defence personnel might be 
admitted to Section 'A' and 'B' of the AMlE course at Avadi 
(in Madras) Bombay (Naval Dockyard 1, Calcutta (Ishapore 
& Dum Dum) and Kirkee; the telecommunication course at, 
Secunderabad and Aeronautical course at HAL, Bangalore. 
This was, however, subject to financial approval being accorded 
by the Associated Finance which will be sought for and neces- 
sary funds sanctioned on receipt of the detailed estimates from 
DTTA. 

(b )  It was also agreed that outside the above 7 centres selected for 
the revised scheme provision should be made for admitting stu- 
dents to Section 'B' in the 10 approved centres for those candi- 
dates who passed Section 'A' in order to enable them to com- 
plete Section 'B'." 

"On the basis of the above findings of the Sub-Committee, the Defence 
Technical Training Association formulated estimates of cost for starting of 
Part-time courses at 7 selected centres with an intake of 30 students in 
Section 'A' and 10 students for Section 'B' at each centre. The Association 
intends to implement the scheme initially for 4 years so as to  complete both 
the Ssction 'A' and 'B' courses. The revised schema for the training of 
about 300 defence personnel for both Sections A & B in 4 years at 7 selected 



centres is estimated to cost Rs. 4,29,000/- approx. and it has been 
referred to the Ministry of Finance for their approval." 

1.1 13. When the Committee enquired as to why the Defence personnel 
were not attracted to the scheme the representative of the Ministry of 
Defence explained : "In fact, this was one reason why a number of centres 
had been closed down. The point to remember is that between 1962 and , 
1965 we were passing through Emergency and the units were subjected to 
repeated transfers. The result was, some of these people who would other- 
\vise have availed of this opportunity, could not follow up their studies be- 
cause they were subjected to frequent transfers. This was the main reason." 
On being pointed out that even after 1965 the performance was not very 
satisfactory, the witness deposed : "That is true. In 1965 we had 20 
stations in which 27 courses were run. In 1966, the number of stations 
came down to 12 and the number of courses to 17. We have now finally 
got 7 stations with 10 courses. We feel we would be able to put through 
about 300 people through these courses." The witness 
further stated* "One diaculty has been that there was 
no systematic registration of the students when they took the 
examinations, they dealt with those institutions directly and we had no 
means of knowing whether they were actually taking the examination or 
not. They were not under an obligation to take the examination. As a 
result, the figures which we have given are in the view of the DTTA serious 
under-estimates. . . . . . Secondly there was over-estimation of their capa- 
c i t y  by the people who originally applied for these courses. They thought 
that they have to pay only Rs. 300 for the whole course, so why not try to 
become an engineer. They just could not make the grade. Thirdly, some 
of them found that their duties in the production establishments and else- 
where were so exacting that they could not continue their evening courses 
as intensely as they would have wished." 

lJ14. From the facts as revealed during evidence and writiea Womw 
tion furnished by the Ministry of Education & Youth M i  k appePrs 
lhat the scheme of Ministry of Defence regarding part-& corvses for 
Dedence personae1 for professional examination of the InstitPte oE E@neem 
1- Institote of TelacomrnmicatioD Engineen, India aad the ACIDMP. 
tical Society of India was Eormulated without a detailed planning Pad 
tborovgh scrutiny. Tb scbme was, bowever, approved by Ibe Pbmbg 
Commission (md the fcwmer Midshy of klentific Research Pnd ColbrPl 
Affairs inHWy for a period OE 4 years born 1961-62 to 196C65. Tbe 
continuaace of tha Scheme was mbjed to a review aftd tbe d of tLie 
period. In the beginning tbe Ministry of Ddeace erred fir dhrting as 
as 36 Centres at various Defenoe EstnMHFbments. At tbe time tbb SdKao 
waa taken over by the DTTA in December, 1962 tbae 28 
B y 1 9 6 8 , l 8 ~ o t 2 8 ~ h a d b e m d o s e d & w a  A s a n r e l t d W  
rtvkwoarrrieaootbythewnis6ry O E E ~ ~  ~J*-A- 196% ~d 
h m b e r ,  1969, only seven cealrrs are mow It is ~IIW 



&at More  bupching the same+ the Miaistry of Wence had ody  a wgne 
idea about the scheme and its various implicatiw. 

1.115. The. Committee regret to note that although the Minim of 
SdeDtitic Research and Cultural Affairs made the budget profion for Ibe 
scheme, they were not aware of the perfomnee and wrklng of these &ah= 
iug centres. A review of the working of the scheme was due in 1965-66 
but tk was not dona When asked as to why the review was not conducted 
as scheduled, &e reply given to the Committee during evidence was that 
they did not have complete id~frrmtion about the number of candidates 
Mined at each Centre. This shows how the Ministry were kept in the 
dark about the state of affairs regarding the Scheme. The annual audited 
accounts were not being received by the Ministry from the D.T.T.A. 
(Defence Technical Training Association) regularly. No action was also. 
k h n  by the Ministry to stop further grants to the Association. The 
Scheme had been sanctioned for four years only but the Association conti- 
nued to run the scheme and went on a d d i n g  fresh batches of studemts 
without getting its continuance regularised and fonnally approved by the. 
Government of India. 

1.116. The Committee note that against the original target of 3110 
candidates only 194 d d a t e s  completed their final professional examina- 
tions from tbe inception of the scheme till 1965 whereas the total grant 
paid by the Goverament for implementing the scheme was of the order of 
Rs. 20 lakhs and more. Thus the prr capita expenditure on trainiig a 
person is much highs than in a University Eogineering College even. 
Further there is no comparison between a University Engineering College 
and DTTA Training Centre. The former offers regular curriculum with 
htmction not only in theory but in laboratory, workshops, drawing and 
design and so on while the DTTA Centre lacks these facitiies. Hence the 
cost of training at _the DTTA Centre is much too exorbitant considering the 
quality of training imparted to a canddete. For all these reasom the 
Conunittee is of the opinion that the Scheme has not proved a success. 

1.117. The Committee note that at present only sevea ceatres are being 
run by the DTTA. They need h d i y  stress that adequate check over tDe 
working d the Scheme should be exercised by both the Ministries of Educa- 
lion and Defeace and the position reviewed once a year so that the Centres 
mointam tbei functional efficiency and Nfil tbe objecl for which they haw 
beeo set tap. 

Audit Paragraph 
1.1 18. For meeting acute shortage of teachers and improving the quality 

of teaching in polytechnics by providing training facilities to new and in- 
service teachers, the Ministry approved in 1966 establishment of four regio- 
nal institute (at Bhopal, Calcutta, Madras and Chandigarh) with two types 



of courses, one of eighteen months' duration for those having degree in 
engineering and other of thirty months' duration for t h ~ e  having diploma 
in engineering. It was decided to pay Rs. 400 and Rs. 250 per month as 
stipend to degree holders and diploma holders respectively. Rs. 37.46 lakhs 
and Rs. 68.93 lakhs were paid as recurring and non-recurring grants to  the 
institutes (which are registelred bodies) during 1966-67 to 1968-69. 

1 . 1  19. The seating capacity in each of the training institutes was fixed 
at 60, the ratio between graduates and diploma-holders ranging between 1 : 2 
and 1 : 3. The admissions in the institutes during 1966 to 1969 were as 
follows :- 
-- -.- .----- -- 

No. of students admitted ---- -- 
I n s t ~ t ~ ~ t e  1966 1967 1968 1969 _ _ _  ------ 

D~pioma Deg- DIP- Dey- DIP. Deg- D i p  Deg- 
ree lomn ree loma ree loma re* -- - - - - -  _ _  ________________  ___--- 

Bhopal . 23 10 18 2 3 7 5 

Calcutta . 15 7 27 17  12 11 15 24 

Madras . 46 10 46 9 46 4 35 1 3  

Chandigarh . . . . 29 7 33 6 32 9 

1.120. The actual adn~issions were, as a rule, much less than 60. In 
the Bhopal Institute, the adlnissions have been progressively decreasing; 
these were 33, 20, 10 and 5 during 1966, 1967, 1968 and 1969 respectively. 
Thc per capita expenditure on training in the institutes during 1967-68 and 
1968-69 ranged between Rs. 4,644 and Rs. 9,616. No evaluation of the 
work of the institutes has been done so far (December, 1969). 

1.121. The Ministry stated (December, 1969) that poor response for, 
training was mainly due to (i)  inadequate financial assistance to trainees, 
(ii) lack of incentives for promotion and (iii) unfavourablec leave terms to 
trainees, and that attempts are now being made in consultation with State 
Governments and Ministry of Finance to offer better teams to trainees during. 
the period of training. 

[Paragraph 70, Audit Report (Civil), 19701 

1.122. In a note furnished to the Committee, the Ministry of Educa- 
tion gave the following information regarding the amount of recurring and. 



non-recurring grants paid to each of the four Training Institutes during the 
year 1969-70 : 

(Rs. io lakhs) -- - 
Grants ----- ---- 

Name of Institute No 
Recurring Recurring 

2. W:jtern R:gionnl Institute for Technical Teachers Train- 
ing, Bhopal. . . . . . . . . 2-00  1 9 0 0  

3. TezhnicJ Teachers Training Institute, Calcutta. . . 8 -50 2-10 

4. Techicnl Teachers Training lnslitute Chandigarh. . 6-30 10.18 

1.123. Explaining the background as to why four Teacher4 Training 
'Institutes were established at Bhopal, Calcutta. Madras and Chandgarh, the 
Joint Educational Adviser, Ministry of Education stated during evidence : 
"When we started these four Institutions, when the schenic was sanctioned, 
there was an acute shortage of teachers in our polytechnics. There was 
about 40 to 45 per cent shortage of teachers. We thought that shortage 
can only be met by training additional number of teachcrs. . . . . .40 pcr cent 
of the positions were not filled in polytechnics because they could not get 
suitable persons with the necessary engineering qualifications and practical 
experience. The teachers working in the polytechnics also were deficient in 
m e  respect or another. When the Committee enquired whether these 
teachers were not trained, the witness stated "There was no organirjcd pro- 
gramme of training for teachers of polytechnics t i l l  then. They came either 
from industry or from other teaching institutions." 

1.124. According to a note furnished to the Committee, the number of 
students admitted to  the institutes during the year 1970 was as follows 
 separately for Degree and Diploma Courses) :- 
--------------------.-------------------- 

Nin:  of tb: Institst: D:grer Diploma Tiital --------------------------------------.-- 
T i  T i  T i  t i t  M a  . 9 pluc 3 8 54 

7 tcachen in 
physics 

Tc:'miciI Ta1:h:rs Training Institute, Calcutta. 14 (3 yet to 8 22 
join) 

T x h i c ~ l  T:~:i:rs Training Institute, Chandigarh. . 1 21 23 

Wstcrn Reqional Institute for Technical 
Teachers Training, Bhopal . . . -. - - 

(New Dsputationists still awaited). ----- ---- - 
1.125. In reply to a question as to why there was shortfall in admissions 

particularly in the Institute at Bhopal, the Joint Educational Adviser, Minis- 
.try aE Education and Youth Services stated : "it came down to 20 in 1967 



and it became 10 in 1968 and 5 in 1969. . . .For 1970, the admissions have 
not yet been made. We are awaiting deputationists from State Governments 
. . . . . .We are discussing with the State Governments the  terms and condi- 

tions on which these deputationists should be admitted." 

1.126. The Committee enquired the reasons why the admissions in the 
Institutes at Calcutta and Chandigarh during 1970 had gone down to 22 and 
23 respectively. The representative of the Ministry of Education statkd 
during evidence : ''in West Bengal technical institutions are in a disturbed 
state and teachers have been sponsored mainly from Bihar, Orissa and 
Assam. Secondly 1 must explain that all the teacher training institutes are 
not functioning in their own buildings at present. Only the Madras and 
Chandigarh Institutes have built their own buildings. The Calcutta Insti- 
tute is located at  a polytechnic since land and other facilities for setting up 
the Institute on a permanent basis are still being arranged." 

1.127. In a subsequent note furnished to the Committee, the Ministry 
of Education and Youth Services furnished the following break up figures of 
candidates who joined the Regional Institute at Chandigarh from Rajasthan, 
U.P. :nd Punjab during 1969 and 1970. 

State Number admitted 
1969 1970 ------- --------- ------ -- 

Rajasthan 2 3 
U.P. 19 13 
Punjab 11 2 

1.128. The above do not include the candidates admitted to the Institute 
from Haryana, Jammu and Kashmir. Himachal Pradesh and Delhi which are 
also in the region covered by the Institute. The number of candidates ad- 
mitted from Haryana, J & K, Himachal Pradesh and Dellhi were 9 in 1969 
and 8 in 1970. 

1.129. In a subsequent note furnished to the Committee, Ministry of 
Education have furnished the following data regarding per capita expenditure 
on training in each of the four Institutes during the year 1969-70 : 
--.. ----------- 

Per Capita Expenditure - 
Name of the Institute Excluding Including 

stipends stipends - - - - - -  
Technical Teachers Training Institute, Madras. . . . 3,464 5.931 
Technical Ttschers Training institute, Calcutta. . . 6,075 8,250 
Technical Teachers Training hstitiite, Chandigarh. . . 3,900 6.790 
Western Regional hstitute for Teachnical Teachers Training, * 

Bhopal. . . . . . . . ,  6,71 I 9.342 
-.Ic.---- 



1.130. When the Committee enqired whether only those teachers were 
k ing  trained who were sponsored by the State Governments, the Joint 
Education Adviser, Ministry of Education replied in the affirmative. When 
asked what the original scheme was, the witness stated : "the original scheme 
visualised was that 50 per cent will be sponsored teachers and 50 per cent 
will be freshers. . . . . . . . ln the beginning we took freshers. Now, the admis-. 
signs to Polytechnics have been restricted and no further recruitment is being 
made to Polytechnics. We are not taking any freshers now." 

1.1 31. The witness further stated : "In 1967-68, we reviewed the an-. 
pioyment position of the earlier batches of unsponsored candidates and also. 
took into account the position then emerging of acute unemployment among 
diploma-holders and the graduates. We had similar experience just then of 
traines for the enginecring colleges. We sent them to the Institutes of Tech- 
nology for similar training programme. We found that because of the 
possible reduction in admissions and Inadequate recruitment to the teaching 
positions by the State Governments there may be a fear of finding adequate 
empbyment for freshers if they are trained at the teacher training institutes. 
We took a deliberate decision not to take any more unsponsorcd candidates 
till we were clear in our mind that there are enough employment opportunities 
for then1 as teachers." 

1.132. In reply to a question as to why thc response was poor from the: 
fresher5 in 1966, the representative of the Ministry of Education stated : 
"the shortfall is because the response from unsponsored candidates was not 
adequatc. from those who wished to join polytechnics for employment as 
teachers. There are two reasons. The pay scalcs in the States at the level 
of Instructors are very unattractive. For a trained diploma-holder the pay 
scale is Rs. 260-450 or 510. Many diploma-holders do not find this scalc! 
attractive enough from the point of future employment." 

1.133. The taMe below shows the position regarding the number of un- 
sponsored candidates admitted in 1966, 1967 and 1968, number of candi- 
dates who completed the course and their employment. - 

Year of Number of Number of 
admission unsponsored unsponsored Employment position 

candidates candidate< uho 
admitted completed the course. 

1966 . 24 24 Four candidatec are employrd 
as teachers. The othe~ 20 
have not info~nied the Inc 
titute of the actual employ~nent 
position. 

1967 . 29 24 T ~ e l v e  candidates are cmployed 
(One candidate in teaching and 2 in other 
died 3 candidates orpanisatims. Efforts are being 
left and one ran- made for the employment or 
didate was expelled) 2 candidates who have a p p  

roached the Instit~.~te for assir- 
tance. Information rc- 
garding rest 8 is not known. 

1968 . 7 - T h m  candidates are due to 
complete their traininp 
in Decernkr 1970 



1.134. The Committee were informed that there was no person trained 
.at the Institutes who had remained unemployed. When the Committee 
enquired if there was w p e  for employment why the students were feeling 
shy to join the training Institutes, the witness stated that'the sponsored 
.candidates would come for training if the entire expenditure was borne by 
the Institute. But so far as the unsponsored candidates were concerned, 
they hesitated to join the training unless they were assured of jobs and such 
an assurance could nvt be given by the Institutes. 

1.135. When the Committee pointed out that even now there was short- 
age of teachers in the Polytechnics as was revealed by the Annual Report 
(1969-70) of the Ministry of Education and Youth Services, which men- 
tioned that the shortage in  the polytechnics had come down from 31 per 
cent in 1963 to 15.6 per cent in 1969, the witness stated that "So far as the 
State Government nominees are concerned, a large number we  prepared to 
come for training provided the terms and conditions on which they are sent 
on deputation are satisfactory. At present the teachers sponsored by the 
State Governments get only their pay and allowances. They have to bear 
the entire expenditure at the teacher training institute on lodging, board and 
other items. It is only for fresh candidates and diploma-holders i.e. un- 
sponsored candidates we pay a stipend of Rs. 400 for graduates and Rs. 250 
for diploma-holders. For the sponsored candidates their total emoluments 
are shared by the State Government and the institute. serving 
teachers are not finding it attractive to go to the Institutes for training on 
these terms. We are having discussions with the State Governments to 
overcome this particular problem and we hope to take a decision very 
quickly. The Gujarat Government, for inst'ance, has agreed to bear the 
entire salary of the teachers. They have got 100 teachers ready for train- 
ing in the Institute provided that the expenditure on lodging and b a r d  aad 
other items at the institute are borne by the Institue. 

The second reason for sponsored candidates not readily coming for this 
type of training is that when they go back after training many of them feel 
that there are no adequate chances of advancement to higher positions. 
Here again we are discussing with the Directors of Technical Education who 
are also members of the Boards of these Institutes how to provide for the 
advancement of these serving teachers who have had training at these 
Institutes." 

1.136. Asked whether any teachers had dropped out before completion 
of training, the Joint Education Adviser, Ministry of Education exp- 
that no fresh candidate who was admitted dropped out before completion 
of training. The s p s o r e d  candidates could never drop out tBag 
came under the instructions of their State Governments. 



1.137. In reply to a question whether there had been some planning 
regarding admission of teachers as well as in service training candidates in 
the polytechnics, the witness replied : "It is in the last 2-3 years when we 
are trying to implement the other parts of the scheme of the teacher training 
institutes. The 60 candidates visualised here as the training capacity is for 
the full training of 18 months for graduates and for 30 months for diploma- 
holders. There are other types of training programmes and inservice train- 
ing of short term duration which have bemconducted for serving teachers. 
The summer institutes are held for 8 weeks. Now we are extending its 
programme to inservice training of short term duration which have been 
conducted for serving teachers. It is one of the primary objec- 
tives of the scheme of the Teacher Training Institutes. In addition, 
these institutes have undertaken proganmes of curriculum development 
for polytechnics. As you know, Sir, polytechnic education is being re- 
organised vis-a-vis the requirements of industry for the correct type of tech- 
nicians. This reorganisation can succeed only if the curriculum is refor- 
mulated and content of the training is improved. The Teacher Training 
Institutes have undertaken this propamme of curriculum devdoprnent. The 
teacher training institutes have undertaken the preparation of instructional 
materials, laboratory manuals and preparation of text-bwks for polytechnics 
which are not available at present. So it is a broad spectrum of faculty 
development which is visualised as the responsibility of the Teacher Training 
Institutes. The full time training of 18 months or 30 months is only one 
of the components of faculty development." 

1.138. The Committee enquired whether it would be desirable to hand 
over these Institutes to the State Governments. The Additional Secretary, 
Ministry of Education stated : "Each of these 4 institutes serve more than 
one State in the sense that we have to send the teachers from the States in 
the Region concerned for training at these Institutions. Handing over these 
Institutes to the States will not solve the problem but ironing out the difficulty 
in getting the teachers to come over to the institutes will be the solution. The 
States involved in the case of Western Institute are Maharashtra, Gujarat 
and Madhys Pradesh. . . . . . .In the case of Maharashtra they have started an 
institution of their own and that has been responsible in a large measure foi 
the teachers not being sponsored. In the case of Madhya Pradesh the diffi- 
culty has been in regard to terms and conditions-we decided to give 
Rs. 100/- extra only in the case of married teachers as he would have to  
maintain two establishments. The unmarried teachers conitnued to get the 
n m a l  salary. This proved to be wrong and we are trying b revise these 
terms. ... . . . . One or two States have raised the question that they would 
have to incur expenditure on the appointment of substitutes. If they ak us 
to give grant for the appointment of substitutes then tbeii agreement to pay 
the teac$a on deputation has no meaning. We are trying to sort out the 
whole business so that we have a working arrangement with the States and 
the di5cul tb we have met in the past will not be there in future." 



1.139. When the Committee enquired whether m y  assistance was being 
given to Maharashtra for running that Institute, the witness stated : "It will 
be part of the State Plan. It is not a Centrally sponsored scheme. A$ a 
part of its State Plan, it would be eatitled to the block assistance which the 
Ministry of Finance gives but there is no direct assistance given h r  running 
this institute." 1* 

1.140. When asked about the consequences if similar Institutes were set 
up by other State Governments, the representative of the Ministry of Educa- 
tion and Youth Services explained : "Actually if they do there is room 
enough for training of teachers at the Regional Institutes and State Institutes 
as well. They will be supplementing the activities of these regional centra. 
There is advantage in having these regional centres because the teachers will 
be able to exchange their experiences. I feel that while the States may have 
their own institutions for certain limited purposes there is need for such 
regional institutions where the experiences of the various States could be 
exchanged and approved programmes implemented and in certain spheres 
curricula developed. So, there is room for joint effort. If each State went 
its own way, I do not think, we will be making good progress in the field of 
technical educatian." 

1.141. The Committee were informed that the training given in the Insti- 
tutes was not an essential qualification but it was a desirable qualification. 
It would not be proper to declare it as an essential qualification for recruit- 
ment 'to a polytechnic. The polytechnics needed orientation and persons 
with industrial experience who had gaduated or obtained piplomas were very 
essential for the proper running of a polytechnic. The witness added : 
"Teachers who have had experience before but .are working in the poly- 
technics should come to this Institute and acquire training so that they can 
make their teaching more effective." 

1.142. To a query whether any qualification synonymous to the teaching 
being given in these Institutes could not be prescribed for recruitment to these 
Institutes, the Joint Educational Adviser, Ministry of Education deposed : 
"We are discussing with the Directors of Technical Education of States 
regarding the desirability of prescribing qualification like teacher training. 
At present the teacher mining diploma is prescribed as a qualification for 
the post of senior instructors. All the States have accepted it. They want 
to go a bit slow on this because if you make this essential overnight tfme 
will be some problems of recruitment. The Additional Secretary, Miaiary 
of Education added : "Laying down of this qualification as an essential 
qualification at the time of repuitment is not a desirable step. This would 
mean that a person gets a bachelor's degree and enters this course, ha 
becop13es a qualified teacher for polytechnics." 

1,143, From the fede whkb have corn to the wtlce d tbs 
i a ~ t b 8 t t h e ~ T s r h c n , ~ I ~ t s k r h a r e e o ~ b # r ~  





UNlVERSlTY GRANTS COMMISSION 

Audit Paragraph 
2.1. In December 1959 the Conmission approved a scheme of the 

Banaras Hindu University for preparation of (i) 'Historical Grammer of 
Hindi Language' and (ii) 'An examination of existing material for the study 
of Hindi literature' (in three volumes each). Upto April 1965 the Com- 
mission paid Rs. 1.40 lakhs as grants to the University for the purpose. In 
April 1965 thc University reported that the manuscripts OF the first volume 
of each book were ready and requested for further financial assistance for 
con~pleting the remaining work. A committee appointed by the Commission 
to cxamine the first volumes observed in August 1965 #at the progress of 
the work had been slow, some of the statements made therein could be ques- 
tioned, certain portion of the work had been hastily drafted and that the 
manuscripts needed careful revision. On the advice of the committee, the 
manuscripts were got examined by certain linguistics experts, w h  in Decem- 
ber 1966 suggested certain major changes in the manuscripts. While com- 
municating the experts' recommendations for implementation, the Cmmission 
requested the University to complete the work by June 1968. Rs. 1.95 lakhs 
more were paid to the University as grants between November 1965 and 
August 1968. 

2.2. For reviewing the propess of the work, the Commission appointed 
anothcr cornmittec which observed in November 1967 that there had been 
"lack of pki~~ling and co-ordination in ths execution of this project from 
the very beginning, lack of clarity about its objectives and scope and some 
misunde~standing regarding thrutilisation of grants sanctioned by the Com- 
mission" and, as a result of this, thc project had been "iingering on" in spite 
of several extensions granted to thc University from time to time. The 
Commission thereafter asked the University in Much 1968 to terminate the 
project from 30th June 1968 and to refer the two volumes already prepared 
by it to experts for advice about suitability of their publication. 

2.3. The Ministry stated (October 1969) that the ~ornrniss&iha~'&& 
suggested to the University to make thc bcst use of the material already pre- 
pared by entrustins the final phase of the work to four senior research scho- 
lars and has also agreed to pay a further grant of Rs. 56,000 for this purpose 
provided thc University cen ;~cconmiiodate it within its totd allocation for 
the period ending 1973-74. 
r3nss1714 43 



2.4. Thus the, project which was approved in December 1959 has not 
been completed so far (December 1969) even after ten years. 

[Paragraph 86, Audit Report (Civil) 19701 

2.5. During evidence the Conunittee enquired what terms and conditions 
were laid down by the University Grants Con~mission for the completion of 

a thc scheme. The Secretary, University Grants Conl~nission stated,: "This 
scheme was sanctioned as part of the Second Plan for the Banaras Hindu Uni- 
versity on 1st December, 1959. Among the schemes sanctioned one scheme 
was that of Historical Grammar of Hindi Language and Literature in which 
Hindi Language study was included and the Deputy Director Incharge of the 
Department was to look after this work on an allowance of Rs. 200 per 
month. However, i t  was presumed that the expenditure on the staff and 
other items would not exceed Ks. 1,45,000/- in the remaining part of Second 
Five Year Plan. This was thc condition on which the grant was given. At 
that time no specific duration was ment~oned either in the original scheme or 
in the sanction conveyed by the U.G.C. I n  fact the scheme really started 
working in January 1962 because the University had appointed a Deputy 
Director on a part-time basis to be incharge of the scheme and the Members 
of the Advisory Committe_e went round the country meeting some scholars 
and Yandits in various Universities and worked out a scheme. It was only 
on 9th January, 1962 that the first contingent of stat€ was appointed except 
the one who was appointcd earlier in M~ay lY60 or so. So actually this 
scheme wus started nlore or less in January, 1962 when the Third Five Year 
Plnn also startcd." 

1.6. When ashcd lo cxpliiiu wl iy  t l~c S C ~ I C I I I C  which was sanctioned in 
1959 actually took murc than t\w ycnrs to shrt ,  the represel~tativc oi thc 
U.G.C. stilted : "The prvject was startcd in Dccembes, 1959. Then they hiad 
one or two committee nlectings and convclitions to discuss this with people; 
the appointment 01' thc Deputy Dircclor was done o111y on 14th July. 1961, 
they discussed il with otllcr peoplc about the line on w4jch they should drve- 
lop the ~cheillc broadly, and this took lime. According to the information 
available with us, becausc we h~dd asked the university the Deputy Director 
has reported that the actual working of thc scheme started under his super- 
vision from 9th January, 1962. This is the report of the. Director sent by 
the registrar, and this is wnlirmed by the fact that the appoinlment of thc 
research fellows except one was from 9th January, 1962." 

2.7. The Committee enquired during evidence whether the appointment 
of the staff required the approval of U.G.C. The Secretary, U.G.C. stated : 
"No. In these matters it is left to the University and approval was not 
necessary." When asked whether any qualifications were &aid down by the 
U.G.C. for recruitment the witness stated : "No conditions were laid down 
because the llnivcrsitv dots\ appoint Fellow\ anti Research Fellows ;rs per 
the norn~iil condiimr\ i i ~ d  quallfic:tl~or~i lxercribcd by every Department." 
Replying to a qucstion 15 to who qxkml the Research Assistant for the 



project, the witness stated : "It was done by a sub-committee of the Univer- 
sity; it was approved by the Executive Council* It went upto the Executive 
Council.. . . . " 

2.8. The Committee enquired during evidence as to what action was 
taken on the observation of the second Committee appointed by the Conusis- 
sion to review the progress of the work to the effect that "the research assist- 
ants employed did not have the high degree of competence necessary for the ' 
specialised work they were required to do" The witness said "The report has 
been brought to the notice of thc University. Tha University were fully 
aware. The scheme was closed from June, 1968. Wehave since, laid down 
that he must possess same qualifications as prescribed by the University 
Grants Commission for its felbwships-M. A., 1 st Class or high Second Class 
. . . ." In a note subsequently received, the U.G.C. have stated that "the 
report of this Committee. . . .was considered by the Commission at its meet- 
ing held on 6th March, 1968. The Commission agreed that the Banaras Hindu 
University Indy be asked to terminate the project with effect from 30th June, 
1968. The two volumes stated to have been finalised may be referred to 
experts for advice regarding their suitability for publication. 

Later when it was decided to entrust the scheme to four senior research 
scholars, the matter was discussed with the Vice-Chancellor of the Univer- 
sity. The Vice-Chancellor agreed that the minimum qualification for the 
selection of the scholars under the scheme should be the same as those laid 
down by the University Grants Commission for the award of senior fellow- 
ship, and that apart from other conditions already prescribed by the univer- 
sity, the selected scholars should havc adequate and independent reseqch 
work to their credit." 

2.9. The Committee were also informed during evidence that one of the 
reasons why competent persans wcre not recruited was that the Research 
(assistant were paid only Rs. 200/- p:m. as scholarship and they were working 
whole time on the scheme for that amount. It was slated that in 1962, six 
Research Assistants were appoitltcd. Clarifying the position, the represen- 
tative of the U.G.C. stated ; "Later sonu morc have been appointed, but at 
no time were there Inore than 13. Apart from the fact that the amount was 
Rs. 200/-, the right type of people were not available; not more than 13 were 
appointed at any given time. . . . ." He addcd "From the information avail- 
able, we learnt that thc right type of people were not avdable. And when 
the people came for Rs. 2W/-, when they got some better schularship, they 
left this and went there, or the"yot teaching jobs and they left." 

2.10. Explaining the present position of the case, the Secretary. U.G,C. 
stated : "It has not been fully completed. There are four volumes to be 
prepared. Two volumes are ready which are being edited by the editor so 
that wrong things do not go into the prim. For the other two, quite good 
mmmripts have been made, and wc hope that with the new system involving 



the Department, they wbuld be able to con~plete it in two years time and P W  
ticularly in view of the fact that a whole time Director has been appointed." 
When the Committee pointed out that the Audit para envisaged the prepara- 
tion of b e e  volumes for cach section, the witness clarified that a decision 
had subsequently been taken to prepare only two volumes for each section. 

2.1 1. The Committee drcw the attention of the witness to the observations 
made by the Second Cotnmittee : "That there had been lack of flaming 
and coordination in the execution of this project from the very beginning, 
lack of clarity about the objectives and scope and some misunderstanding." 
The witness stated that the U.G.C. agreed with thc above views. 

2.12. When the C o m i t t e c  enquired whcthcr any other scheme of that 
type was h n c h e d  elsewhere, thc witncss slated that there was none except 
compilation of English-Tamil Dictionary at hlndras, Dictionary of Alankara 
Shastra at Mysore and compilation of Ety~noln~icd Dictionary at Andhro. 

2.13. The following grants wcre paid to the B.uaras Hindu University 
for the schemc, of Historical Gramller of Hindi language 'and survey of 
literature : 

Year Alno~~nt 

Ks. 
I 5 .OCO 

2.14. The Committee enquired during evidence whether the U.G.C. was 
exercising proper control over expenditure of the grants madc by them. The 
Secretary, U.G.C. stated that a fool-proof organisation had beeq set up with 
the help of the Auditor-General to see that the accounts were maintahe, 

. . .  and the utilisation certificates werc given. The witness added : ". .after 
the project is received, we havc cv~lu'dtion done by experts in thosc subjats 
and depending on their report, we decide on further assistance." 

7.15. When tlie Conimittec enquired how much more money was expect- 
cxl to bc spent fzr~ complefillg the work, the witness htatcd that about Rw, 1 
lakh would be nccded. When it w a h  pointed out by thc Committee that 



according to thc audit para a further grant aniouitting to Rs. 56,000 would 
be required, the witness explained that the university had subsequently decii 
ed to have a full time Director and that accounted for the increase in 
expendlturc. 

2.16. The Committee arc unhappy a t  the hnlting p r o m  of this prom. 
It hP8 lingered on for over a decade d u r k  which the expndllere on it hPs 

' 

moun8ed to Rs. 3,55,000 0969.70) and Rs, one lsWl more wm erpcded to 
be spemt for completing the work as against the wigid m e  of 
61a 1,4!JI008. 

2.17. The scheme had been approved in December, 1959 bat # took 
more than two years to start in January, 1962. No detailed tern Pad con- 
ditions nor any time limit were laid down for its completion either in the 
o m  scheme or in the sarmti~ conveyed by U.G.C. ACCOT- to the 
Audit para origlnraldy preparation of 3 volnmes for eacb section hPd bccm 
envissged but it was later changed to two volumes fol' each d o n .  'Ilm: 
Comdsston left the matW of appointment of the staff for the p r o m  entidy 
in the hands of the University. It was later on found that the strdf appdted 
were not quite upto the mark and did not possess the requisite aclrded 
quaWkations and experience. The Committee are indined to qpee w&b tbe 
observations of the second Reviewing Committee set np by the U.G.C. t h t  
''that there had been lack of planning and coordination in the exeadioa d 
this project from the very beginning, Lack of clarity a b u t  the objectives and 
scope and some misunderstanding." 

2.18. The Committee feel that closer follow up by the U.G.C. over the 
d m  of the scheme and expenditure of the grants made by tLem was 
needed Tbe Commission should at least now ensure that the work is coll~.. 
pleted within the extension of two years' time soqht by the UaiversPtg Lw 
the purpose. 

Grants for construction of a college building 

2.19. For construction of a college building and its science block by tbe 
Shyamlal Charitable Trust, the Commission approved in August 1965 the 
estimates of Rs. 13.12 lakhs and Rs. 1.68 lakhs respectively and also agteed 
to bear 50 per cent of the approved expenditure on the college building and 
Rs. 1.50 lakhs on the science block. Rs. 4.96 lakhs were paid as grants to 
the Trust upto March, 1968. . 

2.20. A special audit of the accounts pertaining to construction of the 
buildings conducted during February-March 1969, at the instance of the 
Coapmiss'i disclosed interdlia that (i) no agreements were executed with 
tho arohitecte (appointed on a fee of 4 per cent of the construction coat) 
and the contractor, (ii) the contractor sub-contracted, without priot pads- 



sion of the mlkp authorities. the w r k  of phase I 
R? 2'57 

lakhs) and notwithstanding this, the work of Phases 11 and I* @Stmted 
&t Rs, 6-43 l&hs) was also to him by ne@tiation ca"ing 
fresh tenders, (iii) no clerk of works was appointed (as envisasd. in 
terms and conditions of the appointn~cnf uf :lrchitcct~) for swrvis lne  
work and recording ai me;lsurcment,s lo cnsurc that ihc \ ~ o r k  wns 
according to specifications and payments nwdc were correct. (iv) no measure- 
ment books were maintained, the pnynlcnts bcine made on the basis of 
rlleasurements remrded by the contractor on loose sheets, (,v) there was 
excess payment of Rs. 2.44 lakhs to the contractor for phases 1 and of 
the college building as a result of running payments being made to him with- 
out reference to the work actually done and measured, (vi) Rs. 3,473 werc 
paid extra to the contractor over and above the, apeed rates and (vii) 
Rs. 20,OO were paid erroneously to the contractor. the amount being pay- 
able to another contractor for work relating to clcctric installations, ctc. - - 

2.21. The Commission was rcqucsted in June. 1969 to ,get the ~0n~tt 'Uc- 
tion work and works expenditure exanlined by the Chief Technical Examiner 
Of the Government of India. The C\mmmission has stated (January, 1970) 
that before undertaking thc examination the Chief Technical Examiner called 
for certain documents and that those are being prepared by the college and 
will be sent to him shortly. 
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2.22. The Committee desired to know whether any time limit was 
fixed by the U.G.C. for construction of buildings and utilisation of a grant. 
The Ministry of Education and Youth Services havc stated in their note 
that "the question of prescribing a time limit for the construction of build- 
ing projects is undcr the comideration of the Standirir Committee appoint- 
ed by the University Grants Commission on 'Development of Campuses of 
Universities 'Colleges.' The matter had also been referred to thc C.P.W.D. 
Thc C.P.W.D. have forwarded a time schedule being followed by them at 
present. They havc informed that the revision of this schedulc is likely to 
he taken up by the Technical Board of the Department when it rnccls ncxt 
and the revised schedulc will be sent to thc Canmission in due course. The 
earlier schedule is being considered by the Committee. As regards utiliza- 
tion of Non-Recurring grants. the Commission generally release @ants on 
the basis of the Progress report received from the Grantee Institution, me 
Commission, however. has laid down internlia the following in the condi- 
tion of grants : 

"The amounts paid should he spent as far as possible duting the 
financial year in which payment has been made. The instbents of 
Non-Recurring grant released are generally to be utiliid withh a mad 

, of six months from the date of sanction and any non-utiliscd amount 
will have to be refunded to the Commission." 



2.23. During evidence the representative of the U.G.C. stated that the 
Commission was considering in consultation with the CPWD laying down a 
time limit but that sometimes it is beyond one's control because of shortage 
of steel etc. During evidence the representative of the U.G.C. qpted : 'The 
building has becn completed practically. because J happened to go there 
with the Chid Technical Exnn~incr, but WL! have no1 got the completion 
certificate for the whole building. Wc have got the completion certificntc 
only for the Science Block, for phases I to 3. These are awaited." 

2.24. Thc Committee enquired whether the buildings had been com- 
pleted and the final cost worked out. The Ministry statcd in their note "So 
far the authorities of the Shyam La1 Collegc have submitted a completion 
certificate in respect of the Science Block only. The completion certificate 
in respect of thc main building is still awaited. The College authorities have 
yet to submit the audited accounts in respcct of the college build- as well 
as for the Science Block." Subsequently the Secretary, University Grants 
Commission informed the Committee that the work had been completed and 
the college was running in full swing. 

2.25. Explaining the procedure for ;usessing cost of construction of 
buildings, he said that "Plans and estimates are prepared by the College 
and sent to the university and by thc University, with their observations, to 
the U.G.C. The Commission sends them to the C.P.W.D. for scrutiny. 
After their scrutiny tenders arc invited. So, we have the technical advice of 
the C.P.W.D." 

2.26. When the Committee enquired why the construction work could 
not be entrusted to the C.P.W.D. or some other Government agency like 
National Building Construction Corporation when 50 per cent of the cost 
of construction were borne by the U.G.C., the witness explained "the P.W.D. 
charge I I to 15 per cent departmental charges for construction of buildings 
whereas the architects charge four per cent plus one per cent for clerk of 
works, in all 5 per cent. Secondly, it takes considerably longer time. They 
do not give that importance to one or two college buildings as this is not 
their main work." 

2.27. The witness further stated : "this Commission does not suggest 
the list of the contractors. We could, however, in the case of the Govern- 
ment agency for construction suggest to the colleges, to consider in- 
cluding them while inviting tenders on restricted basis. In the case of open 
tenders, it is open for this agency to file tcnders if it so desires." 

2.28. When the Commitfoe enquired why the construction work for 
phasos and I11 was entrusted to the same contractor who was engaged for 
phase I and why fresh tenders were not invited, the witness admitted that 
"it was not done" because "phase I1 was more or less a continuation of 
e a d h  phase. Secondly a part of the phase was the first floor of the exist- 
ing building; thirdly if you invite a fresh tender olnd get a now contractor, hc 



may not give you any rate lesser than what they had got, because the 
prices and the cost of construction were going up." 

2.29. Asked whose decision it was not to invite frcsh tenders, the wit- 
ness stated that it was the decision of the College. 

2.30. When the Committee cnquircd whether there was any collusion 
* between the architect and the contractor, the witness stated that "taking 

into account the Chief Technical Examiner's report, there does not seem to 
be any collusion between the architect and the contractor." 

2.31. The Committee enquired how excess payment of Rs. 2.44 lakhs 
was made to the contractor for phases I and I1 of the college building and 
how Rs. 20,000 were paid erroneously to the contractor which was in fact 
payable to another contractor. The witness replied. . . . . . "The college has 
reported that the alleged over-payment was actually advance payment to 
the contractor by the Trust, which is independent of the college funds, for 
purchase of materials and other miscellaneous items. As far as payment 
from college funds is concerned, thcre was no over-payment." 

2.32. In response to an enquiry as to the latest position of the case with 
reference to the examination by C.T.E., the U.G.C. have furnished the 
following note :- 

"As suggested by the AGCR. the cxamination of the construction of 
the building of the Shyam La1 College was carried out by the Chicf Tcchni- 
cal Examiner of the Central Vigilance Commission, Government of India 
with a view to verifying whether the construction had been carried out in 
accordance with the approved specification. The cxamination has since 
been camcd out by the Chief Technical Examiner, the main observations 
contained in his report being summarised below : 

Gencrul : The work of the college building was carried out in four 
phases. The work of p h a s e 1  was awarded by Shyam La1 College Trust 
on the recommendation of the Architect to Contractor, Shri. . . . . . . . on 
the basis of an open tender. The tender schedule was based on CPWD 
Schedule of rates 1955. A formal agreement for the work in Phase I was 
executed between the Shyam La1 College Trust and the contractor on 
16-9-1964, though the work had commenced earlier during Juhe, 1964. No 
tenders were invited for the works under Phase 11, Science Block and 
Phase 111, but these were also awarded to the same contractor and no for- 
mal agreement was executed. The rates paid in the final bills for Phase I1 
and the Science Block were generally the same as in Phase I, except for the 
item of 1st Class brick work in superstructure in lime mortar. The rates 
paid for tbe work in Phase 111 were hgher than those in Pbse I and no 
tenders were invited for Phase 11, 111 and Science Block. 

The duties agreed to be performed by the Architect did not include 
constant supervision of the work. I t  only provided for periodical supervision 



to ensure that the work were being executed in gcneral accordance with 
the design. A clerk of Works, when required was So be appointed and paid 
by the Shyam Ld College Trust though he would work under the technical 
guidance of the Architect. Actually a Clerk of Works was engaged for a 
brief period and he left after the first running hill for Phase I was prepared. 
2. Technical cxanzinatioiz 01 contract agreertwzt artd orher documents. 

According to the agreement, the contractor was required to pay 3% 
of the cost of all R.C.C. work to M/s . . . . . . . . who were nominated as the 
R.C.C. specialists for the work and who had to supply the necessary draw- 
ings for the R.C.C. items. The R.C.C. drawings were actually prepared by 
the Architect and not by M/s. . . . . . The Contractor did not make tho 
3% payment to M/s. . . . . . The Architect was supposed to record the 
measurement of work but actually these were recorded by the contractor 
on unbound measurerncnt sheets without any test checking by the Architect. 
The bills submitted by the contractor were, however, passed by the Archi- 
tect. 

According to the Contract, the rates of extra items were to be approved 
by the Architect. However, there was no indication as to whether, the 
analysis of rates now furnished by the contractor were originally scrutinised 
by the Architect before authorising payments. 

4 
In the description of the item in the Agreement Schedule, it was stipu- 

lated that the fittings for wooden doors and windows would be of brass. 
In the conditions attached to the Agreement, it has been mentioned that 
Oxidised brass fittings would be used, and the Architect would have the 
authority to change these to iron fittings. Actually iron fittings have been 
provided at site. Suitable compensations, do not appear to have been 
secured by the College on account of the cheapw materials used. 

The agreement items for brick masonry work in foundation as well as 
in super-structure mention the use of fist class brick. The first class bricks 
strictly in accordance with the CPWD specifications for works in Delhi- 
1950, were not ordinarily available in the market. 

The rates in the contract for Phase-l were reasonable however, the 
amount of extra items involved were rathcr high when compared to the final 
bill amounts, which indicate that the tender schedules could have been pre- 
pared with greater care and precision. 
3. Examination of works-Pham I, 11, III and Science-Block 
(i) Flooring : 

Some of the joints of the flooring panel were sounding hollows. This 
defect is of minor nature. The flooring in general over the entire building 
is considered to be satisfactory. 
(G), P b r w  : 

These were observed to be satisfactory. 



(iii) Sleel Windows : 

The Steel Windows wcre checked for the size of thcir scctions and found 
to be in accordance with the relevant Indian Standard Specifications, 
(iv) Wood Work : 

The wood work in frames of doors and willdows for a11 the phnses was 
required to be on second class Teak wood, but it was observed that the 
doors and windows frames provided in  Phase 111 were made of second hand 
wood of 'Burma Teak' released from some other buildings. The usc of 
these released frames in fulfilment of the concerned item in the contract is 
not considered to be in order. In some of the doors and windows cracks 
were observed. The panels in all the door shutters wcre of 10 mm. thick 
commercial ply and not of teak wood. Whereas the door-shutters in 
second class teak wood were requircd to be panelled and glazed and of 
14 inch thickness. 

The beading provided for the glazing of thc windows wns of soft wood 
instead of teak wood. 

(v) Brick tiks I t  inch thick over mud plrlrsks it7 i.oc?j terrucing : 
According to the specification, the tiles were required to bc placed 

3/8%ch part. This space was to be grouted with 1 : 3 cement mortar in 
coarse sand and finally painted with 1 : 1 cement mortar with Jamna Sand. 
The 1 : 3 cement mortar group with coarse sand was observed to be uni- 
formly poor in strength. 

(vi) Check measurements of certain itern : 

In  the case of Phase I, the measurements recorded for wood work in 
frames were generally in accordance with the quantities available at sitc 
cxcept for the two measurements which could not be traced at site. In 
the case of Phasc 11, the shutters have not been measured in the closed 
position and the measurements for shutters have been recorded from out- 
side the frames and for the full height of the frames. In the case of Phasc 
111, some minor discripancy in thc measurement of windows have been 
observed. 

4 .  Examination of the final billy 
AU the extra items in the final bill for Phase I were examined for reason- 

ableness of rates and in the following cases thc rates were found to he 
high. I,$, 8 .:&*: 
( i )  2 inch thick RCC slab in verandah floor panels projected outside and 
Mished complete with W i n g  coat of cement ai bilk etc. 

A rate of Rs. 45 per sq. metre has been paid for this item which should 
not have been more than Rs. 15 per sq. metre. 



(ii) Extra item for making black board with cement plaster inclusive o f  
finish etc. with bbck p&ing compkte. 

A rate of Rs. 35 per sq, metre has been paid whereas Rq. 10 per q. 
metre was paid for the samc in Phase I. 
(iii) Substirrrtcd item-; i t ~ h  thick plaster on wall with lime cement mortar . 
I : 1 : 6  

The rate paid in the final bill waa Rs. 2.80 sq. metre whereas the rate 
given in the analysis supplied by the contractor was Rs. 2-08 per sq. metre 
on1 y. 
(iv) Extra item providirtg and lnyi~tg 1 imh Kotal~ stone with grey colorrr 
paid in position duly cut finished and polished etc. 

The rate of Rs. 72 per sq. metre has been paid which is high. A rate 
of Rs. 50 per sq. metre would have been reasonable. 

(v )  Phm* I I  and Science Block. 
Higher rates were paid for Brick work. There were also over payment 

in the case of B inch thick plaster on wolls. A calculation error was found 
in the measurement and the quality in the Phase I1 which resulted in over 
payment. 

"Thc measurements for providing and fixing in position bitument felt, 
for expansion joint has not been recordcd and the basis of payment made 
for this is not clear. The total overpayment-made on account of various 
reasons is worked out to be Rs. 32.963. The technical Examiner has fur- 
ther observed that the conditions of construction of buildings in the private 
organisations are different from similar construction in the Government 
Sector and the deficiencies in the items of wood work and high rates wouM 
have been avoided, if the Architect had fulfilled his responsib'iity ade- 
quately. In the absence of the Clerk of Works the work of the contractor 
did not receive full supervision. Apart from this the Technical Examiner 
has observed that the general standard of construction and finish of the 
building is comparable with similar works cxecuted in the CPWD. On 
the basis of the Report of the A.G.C.R. and the Report of the Chief Techni- 
cal Examiner, which has now been received, the matter is being examined 
in the Commission and if, as a result of the examination, certain payments 
are found to be inadmissible, thc Commission will take appropriate action 
to have the amounts recovered from the College." 

2.33. Asked whether the U.G.C. justified the acts of omission and com- 
mission of the Architect in this case and whether the case of the Architect 
had been rcfemd to the Institute of Architects, the representative d the 
Commission state : "As it is, the Institute of Architects has no stmrrfi. 
The Bill is befare Parliament. At any rate, he has not fultlfftd wrtrnbr 
obligations and we will bring it to the notice of the Institntc 04 



2.34. The Committee are unhtlppy a1 the way the grants made by the 
Unfversdty Gtants Commission for the coWhwtion of a id@ and St8 

science Block by the Shyam La1 ChwitsMc -st have been atilkRd Altbow 
the formal agreement for the work in phase I was executod -8Cn the 
Trust and the contractor on 16-9-64 thc work had aclually commeoced 
,e&r during June, 1964. The Committee were infurlncd that the coil* 
building and the science Blocks have since been completed and the college 
was in full swing, Yet the completion certificate in d tbe dkf& 
building and the auditcd accounts have not becn submitttd. 'Zbis is became 
no time limit for completion of the work is at the present laid down when 
grants are made by the University Grants Commission. 

2.35. The special audit of the accounts pertaining to the c o n ~ I o n  
of the W i n g s  at the instance of the University Grants Comdssioa pdnted 
out 6evera1 irregularities. As suggested by the ACCR the exaraanetkm of 
the constm$on of the building was carried out by the Chief Teelmid Exa- 
miner of the Central Vigilance Commission. The Chief Tcchaical b m h r e r  
has made his observations on the various aspects of the whde rase, 4.g 
absencv of any written agreement between the Trust authorities on the one 
bnnd and the contractor and the architect on the dher, payment of higher 
rate6 in Phase IIi than in Phase I & 11, no test checking of measurements of 
work which were recorded on unbound measurement sbeets, by the architeef 
and the dher acts of omission and cummi~ion on his part and the ex- 
payment of Rs. 32.963 on account of various reasons made lo the contractor 
etc. 

2.36. The Committee would urge that speedy action should be taken 
by the U.G.C. on the report of the C.T.E. They would l ike to be informed 
of the steps taken by the U.G.C. to get refund from the Trust AntbodW of 
the excess payment made to the conhactor. Suitable d a m  s h d d  rlso k 
taken ageinst the Architect for acts of omission aod copmiaskw. 

2.37. Tbe Committee would like to impress upan U.G.C. tbe need to 
be extra careful in wntclting the utilisation of ?he grants made by t k m  for 
cwstrnction of buildings and the desirability ef pdpdag time limit for am- 
pletion of the buildings and furnishing of ncceusary certificates st the tfine 
of m o k i  the grant. 

Ddng in installation d a Cyclobon 
A d i t  Paragraph 

2.38. In October, 1965 the Commission accepted a proposal of Kuru- 
kshetra University to acquire a cyclotron (vdue Rs. 20 lakhs) OW as 
gi& to one of its teachers by a foreign university, where he was on &putit- 
tion at that time, so that on return to India he could develop f d i h  bt 
training and research in nuclear physics. For meeting the cast of tfmqxx- 
tation etc.. the Commission paid Rs. 1.71 lakhs as grants-in-aid to Ksuu- 



ktihetra University during 1966-67*. The machine wtu, im 
1967 but it could not be installed in the University as t 
the meanwhile left the University and joined Punjab Univ 
ber, 1967. 

2.39. In April, 1969 the Commission paid Rs. 0.10 la 
University for meeting expenses on shifting of the cyclotron t~ 
The teacher had observed in December, 1967 that is '3s an old '<' 4z&dd. 
must be assembled very shortly if it is not to become wmpletely483?daa 
and unfit for nuclear research." The machine is, however, still lying UU- 
installed in Chandigarh. 

2.40. An expert cornmittce appointed by the Commission, after a preli- 
minary examination of the machine at Chandigarh, suggested in October, 
1969 that though the greater part of the components of the cyclotron hiid 
arrived in Chandigarh in good condition, certain tests should be carried out 
in order to make surc that thcrc WiIs no internal damage to the components. 
Thc results of the tests are awaited (January, 1970). 

[Paragrahp 88, Audit Report (Civil), 19701 
2.41. The Conmiittcc cnquired during evidence whether the Cyclotron 

machine which was imported, was a gift to the teacher or to the University 
or to the Government. The Secretary, University Grants Commission, ex- 
plained that the machine was given through thc teacher who was warking 
on it in the foreign country but it was a gift to the University. Asked 
whethcr at the time of giving the grant, it was within the knowledge of 
U.G.C. that the ownership of thc machine was not of the Kurukshetra Uni- 
versity, thc witncss cxpln~ncd that thc proposal from the Kurukshetra Uni- 
vcrsity to acquire a cyclotron mchinc offered by thc Rochester Univmity 
of U.S.A. was cons~dercd by thc Cotnrnnsion cin 6th October, 1965. The 
Co~~wiission agrecd to pay a gliillt lor the ~nslnllation and maintenance of 
the plant. So, in thc bcgmning itscll, the Commission were aware that it 
could bc thc property of thc Univcrbity. 

2.42. The Conznlittcc dcsired to know whether ii1ly reportlrequest was 
received direct from the Kurukshetra University regarding the import of 
cyclotron. In a writtcn reply, the Ministry of Education and Youth Services 
have stated that a request to this effect was received from the Vice C h a d o r  
Kurukshetra University in July, 1965. 

2.43. Asked why the machine was shifted to Punjab Univwity when 
the teacher left Kurukshetra University, the representative of the U.G.C. 
stated : ". . . . . . . . it is a very sophisticated instrument and it was fo& 
that it cannot be operated unless the teacher concerned was thwe to super- 
vise it." 

2.44. The Secretary, University Grants Commission admitted that it was 
an old machine and the fact was known at the time of importing it,  he 
Committee dcsired to know as ta how many years the c y c l o m  h d  b m  

*In October 1962 the Commission 11nd sanctioned s want of Rs. 2 .35  lal;R~, 
banalre of Rs. 0.64 lukh is still to I V  paid to tlic ~ h i r c r u t j .  
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foreign university before it was brought to India. 
written reply the U.G.C. have stated : "The cyclotron, with 

mponents, as variable energy machine has been functioning 
t the University of Rochester. The main magnet is, however, 
is in a very good condition. In June, 1956, the machine was 

and was brought to Kurukshetra University in 1967. The 
ma? "?was shifted to Chandigarh, Punjdb University in July, 1969." YJ- 

2.46. Asked as to why there was delay of 4 to 5 years in installing it, 
the representative of the U.G.C. cxplained : "The teacher went away to 
Chandigarh and he had to negotiate w ~ t h  the Kurukshetra University for 
shifting the machine. After that an Expert Cormnittee looked into it whether 
the equipment was in order and the buildng had to be santioned." 

2.47. The Expert Committce Report n copy of which was furnished to 
the Committee is reproduced below : 

"The Committee looked into thc project with the following points in 
view : 

( 1) The condit~on d the machme. 
(2) The proposal for the building. 
( 3 )  The financial requirements 01 the staff equipment, and other 

expenses requircd to put the Cyclotron into operation. 
The different parts were examincd and iound to be in good condition as 
far as could be judged from our supcrfic~al examination. 

The following observations may bc noted regarding tho machine before 
considering the grants. Thc original machine was run at Rochester with 
110 volt 3 phase 60 cycles. As ~ h c  supply in India is 220 volt 3 phase 50 
cycles n suitable transformel or a converter has to be used to run the 
machine. Some of the transformer and generators which will have to run 
at 50 cycles instead of 60 cycles due to the local frequency standard have 
to be tested for performmcc at thc reduced frequency. In some cases tho 
transformer may have to he ch;~ngetl or a suitable tapping provided to gct 
the voltage needed. Since thc coils o f  the main magnet, the deflection 
magnet and the focussing lnagncts are quite old financial commitment 
should be kept in mind, in caso during testing any of them, the necd to re- 
pair or change develops. The control system has to be rewired. No 
request has been made for the heat excllangers. Since the magnet and R.F. 
system are likely to consumc about 50 K.W. this heat has to be removed 
by watu  cooling. If the University can assure the supply of water no heat 
exchange may be needed. However, pumps may be required to get ade- 
quate pressure. 

Regarding the building there is no suitable place near the Physics 
Building to construct a building above the ground level. The decision to 
have a basement building is the only alternative. There is no inclusion in 
the cost estimates for air conditioning. Air-conditioning is a must since 
there isrno possibility of having ventilation. This extra cost has tu, be added 



to the existing building estimate. There is very little possibility of reducing 
the floor area from the proposed one. Marginal reduction is possible if 
some space is made available in the Physics Department Stself for staE ' *  * * 

It would be ditkult to say what components will be required until a 
detailed report of any damage is available but it would appear that this will 
not involve a very large amount. At a stage when a building is nearing 
completion a@ the installation has started, another examination of the re- 
quirement for its utilisation must be done by a suitable Committee. At the 
present stage, it is a little too early to consider these requirements." 

2.48. Explaining the present position regarding installation of the equip 
mcnt at Chandigarh, the U.G.C. in a note stated: "The University has now 
intimated that most of the preliminary tests recommended by the Visiting 
Committee have been carried out and the machine is found in good condition. 
The University is proposing to complete the construcion work for housing 
Cyclotron machine. According to the schedulc drawn up by the University 
the Cyclotron is proposed to be installed in the new building by May-June, 
1971 and put into operation by autumn of 1971." 

2.49. The Committee enquired as to how Rs. 1.71 lakhs paid to the 
Kurukshetra University had been utilised ? The witness stated that the 
moncy was spent on freight for bringing the machine from Rochester to 
India. Anothcr Rs. 10,000 wcrc paid for carrying the machine from 
Kurukshetra to Chandigarh. 

2.50. Asked how much nloilcy had bccn paid to the Punjab University, 
thc Secretary, U.G.C. sturcd : "so far, wc have paid Rs. 50,000. The staff 
112s not yet bccn iippoinled." 

2.51. 'rhe Committee uiquirrd about thc: tolal estimated cost of the 
scllemc, the witness stated: "Other than what we have already paid to the 
Unitersity, we expect it will be about Rs. 3.45 lakhs plus another Rs. 50,000 
for tcsting, say, about Ks. 4 lakhs and about Rs. 45,000 as recurring expendi- 
!urc In addition the Counbsion ha5 sanctioned Rs. 3,64,000 for 
equipment." 

2.52. 111 a subsequent note furnished to the Committee the University 
Grants Commission have furnished the following data regarding approximate 
value of sparc parts and componcnts required for thc installation of the 
nirtchinc :- 

Type of Parts Value 
(i) Equipment for tcsting thc machine during 

installation, Rs. 1,25,000 
(ii) Components for installation. Rs. 1,05,000 
(iii) Spares for normal consumption or in case 

of failures. Rs. 32,000 
(iv) Renovation of machinc. Rs. 10,000 

2-53. The Committee enquired as to what the programme was and how 
the nwhinc NaS proposed to be utilized. The Secretary, U.G.C, stated : 
''It will be w d  for research and training in nuclear physics." 



2.54. In a written note furnished to the Committee subsequently, the 
University Grants Commission stated that "the machine will be u+ primarily 
for Research in Xudear Phaysic. The testing of the machine will be completed 
by summer, 1971, by which time the building under construction will be 
completed. We expect to obtain the beam by winter 1971-when the actual 
experiments will start. The actual plan of experiments will be decided some- 
what Inter. But broadly speaking they will be concerned with the following 
fields :- 

(i) X-rays spectroscopy from (p, x )  reactions. 
(ii) Fast neutron spectroscopy. 
(iii) HP-induced Reactions. 
(iv) (d, p) direct reactions. 
(v) lmplanatation and hyperfine structurc experiments in Solid State 

Physics." 
2.55. The construction of the new building of the machine has been 

started. It will be completed by July, 1971. In the meantime we will test 
all the major components of thc machine. We will shift the machine in 
new building in July/Augyst, 1971; and under the present schedule we very 
much hope to get the h a m  out by December, 1971." 

2.56. In a written note the Ministry stated that while accepting the 
proposal for the transfer of the cyclotron to Chandigarh, the syndicate of the 
Punjab University in its meeting held on 16-2-1969 h@ resolved as under :- 

(i) That therc will be an Advisory Committcc consisting of :- 
1. Thc Vice-Chancellor, Punjab University. 
2. Thc Vice-Chancellor, Kurukshetra University. 
3. Thc Head of thc Dgpartnlent of Physics, Punjab University, 

who will bc also be the Secretary of this Committee. 
4. A representative of the University Grants Commission. 
5. The Head of the Physics Department of the Kurukshetra 

University; or a representative of Kurukshetra Univesrity. 
To start with Shri D. C .  Verma, Vice-Chancellor of Kurukshetra 

University, shall be its Chairman. 
(ii) That the functions of the Advisory Comittee shall be as 

follows :- 
1. To find ways and means of cooperation between the Univer- 

sities for the installation of the machine and its use. 
2. To lay down priority, whenever feasible, for research workers 

of the Kurukshetra University in the use of this machine. 
3 .  To make proposals to the U.G.C. about the fInaocial and 

technical requirements of the Cyclotron Praject. 



4, T~ to &er kdie8 for the grant of finawia1 
and technical a%iStmCe. 

5 ,  TO review the progress of the project from time to time. 
2.57. The Commiffee feel there been avoihble -9 in 

instahtion of the Cyclotron which Was for Of schOhre ' the 
specialized field of Physics. The prop0saI fw * P~ fw ' 

approval in July, 1965 and it WS m p t e d  by the U*G*C. in October, 
The was imported in m y ,  1967 but m action w s  hken to get ' 
installed till the end of 1967. Thereafter the t d r  who was to -ge 
this instrument joined Punjab Unirersit~ and this &)eyed the 
proiect further. 

2.58. The Committee note t h t  nrost of the ptelidnW' tests recorn 
mended by the Visiting Committee have been carried O Q ~  the d m  
i s  found in good condition. The cohPtnrction of tbe builw a d  fw 
testiap: of t k  equipment are stated to be b progress. These shoold be 
erpeditiausly completed and the actual experiments on research in Nuclear 
Physics for which this Cyclotron is meant started without fmtber loss of 
time. According to the teacher who is to work on it "it is an old d o e  
and musf be assembled very shortly if it is not to become completely outdated 
end unfit for nuclesr research" 

Grants for Tagore chairs and lectures 
Audit Paragraph 

2.59. In February 1960 the Commission approved (i)  establishment of 
Tagorc chairs (in Indian culture or fine arts) and (ii) organisation of Tagore 
lectures in various universities, each costing Rs. 4 lakhs and Rs. 0.25 lakh 
respectively, the expenditure being shared by the Commission and the 
universities in the ratio of 3 : 1. During 1960-61 and 1961-62, the Commis- 
s m  paid Rs. 27 lakhs to nine universities for establishment of cham and 
Rs. 1.13 lakhs to SIX universities for arranging lectures. The Commission's 
grants together with the universities' share were required to be invested in fixed 
deposit or Government securities, the interest thereon being utilised for 
establishment of the chairs and arranging the lectures. 

2-60. One university which was paid Rs. 3 lakhs in 1961 has not estab- 
khed any chair SO far (December 1969). Two universities to which RS. 6 
lakhs were paid were subsequgtly allowed to utilise the interest earned out 

the pants for other PWpOSeS--One for construction of a museum building 
lor the DwWment of Ancient Indian History, Culture and Archaeology and 
the for establishment of a Department of Foreign Languages and 
Lin~lst jcs.  Out of t h ~  remaining six universities (which established the 
chairs etc-). three have not rendered any account, indicating the quantum 
of their matching contribution, manner of investment of the 
grants and their own share, interest earned on such investments and & i expenditure incurred therefrom from time to time after March 1964. 

L437LSS171-5 [P=amph 89, Audit Report (Civil), m]. 



2.61. Frpm the information furnished by the Miistry of Education and 
Youth Services, it has been obsenttd that the following circular letter was 
issued by Che University Grants Commission in January, 1960 to the Registrars 
of Universities in India. 

"To commemorate the ~ente&ry of the birth of Rabindranath Tagore 
it is proposed by the Rabindranath Tagore Cegwary Com- 
mittee -that Chairs in Indian Culture of F i e  Arts may be set up 
in some selected Indian universities. These Chairs may be called 
Tagore chairs. Appointments to these chairs may be for a period 
of two to three years. Eminent scholars, Indian or foreign, 
may be invited to occupy these chairs. The Lectures delivered 
by the h o f e w r s  concerned may in due course form the basis of 
books to be published. 

2. It is estimated that the establishment of a Chair would require an 
endowment of about Rs. 3 lakhs. I t  is suggested that this 
amount may be found jointly by the University, the University 
Grants Commission and the Rabindranath Tagore Centenary 
Committee. You are requested to inform the University Grants 
Commission whether your university would be interested in the 
institution of a Tagore Chair, and, if so, what contribution the 
University will be able to make towards its establishment. Details 
regardjng terms and conditions of appintments to this Chair 
may be worked out later." 

2.62. The Ministry of Education and Youth Services have stated in 
their note that Tagore Chairs were established in the following nine Universi- 
ties in the par mentioned against each : 

-- -- 
Name of the University Year of Establrsh- 

ment of Tagore chair 
- 

1. Punjab University . . . . . . .  
2. M. S. University of Baroda , . . .  
3. Kerala Univasity . . . . 
4. Madras University . . . , . 
5. Calcutta University . . . . . . .  
6. Bombay University . . .  . . . .  

. . . . . . .  7. Nagpur University 
8. Rajathn University . . .  . 
9. Swpar University . . . . . . .  



2.63. The note further indicates tkat thefoUowing pereons occupied the 
T a p e  Chairs in the various Universities for the periods mentioned against 
each :- 

Name of the Universities Name of the psrsom who occupaied Period 

- the Cbaim 
1. Punjab University . . Dr. Mulk Raj Anand 1%2-63 
2. M. S. University of Baroda (i) Prof. H. D. Sankalia 1963-64 

(ii) Dr. W. N. Brown 1%5-66 
(iii) Dr. N. Raqian Ray 196667 
(iv) Dr. B. K. Thapar 1966-67 

3. Kerala . . . Dr. Nihar Ranjan Ray 1963-64 
4. Madras . . . (i) Dr. Amiya Chakravarty 1963-64 

(ii) Sh. K. Chandrasekaran 1966-67 
(iii) Dr. P. Nagaraja Rao 1968-69 
(iv) Dr. T. N. Ramachandran 1969-70 

5. Calcutta . , . (i) Sh. Pramathanath Bisi 1963-64 
(ii) Dr. Asuthosh Bhattacharya 1967-68 

6. Bombay . . . - 
7. Nagpur . . . - 
8. Rajasthan . . Dr. G. C. Pande 1962-63 
9. Saugar . . . Shri K. D. Bajpai 1 %3-64 

2.64. The note also states that "Tagore lectures were organised by the 
Universities of Annamalai, Poona, Marathvada and Gujarat. Replies from 
the universities of Allahabad and Mysore were awaited." 

2.65. From the corre_spondence containing the original proposals received 
by University Grants Commission from the Universities, the Committee note 
that the scales of pay and honorarium offered to the occupants of Tagore 
Chairs and to the incumbents for delivering Tagore lectures were not uniform 
in the various universities. The Following Table shows the different scales 
offered by some of the universities : 

-- 
Name of University Scale of Pay for Tagore Honorarium for Tagore 
.-- - .  Chair lectures 
Punjab . . . . Rs, 1500 plus Rent free - 

house. 
Rajasthan . . , . Rs. 1200 a - 
Baroda . . . , - Rs. U)OO (for 20 kc[-  

urn  plus three fist 
class railway fares for 
each trip) 

Saugar . . . . Rs. 1000.5~1500 - 
Poona . . .  - Rs. SOO+Rs. 250 T.A. 

(For a minimum of 3 
lecturss and maximum 

Ahmedabad . . . . - 
Allahabad . . . . - 
Marathwada . . 

6) . 
Not exceeding Rs. 900. 
Rs. 1000 (for at least 4 



2.66. During evidence, the -ittee enquired whether for the establish- 
ment of a Tagore o a k ,  an endownment of about Rs. 3 lakhs was considered 
necessary land the amount was to be found jointly by the ~nuiversity, univer- 
sity Grants Commission and Rabindra Nath Tagore Centenary ~otIUIlitt(2e. If 
it was so, was any contribution made by the Rabindra Nath Tagore Centenary 
Committqe. 

2.67. The Sec*tary, University Grants Commission, stated that n o  
contribution was made by the Centenary Committee and "from the papers 
that are available with me at the moment I do not find any such commitment." 

2.68. The witness added "I have a copy of the proceedings of the 
Centenary Celebrations Committee. In a letter issued to the Vice Chancellors 
it was suggested that there may be study groups, lccturcs, cultural programmes 
and other vairous cultural activities. It has been suggested that some major 
Universities may establish Tagore Chairs on Indian Literature on a tenure 
basis for 2-3 years. It was suggested that the U.G.C. may help the Universi- 
ties and some funds may also be given by the Central Centenary Fund. This 
was in the minutes of the Committee but this point was not pressed with the 
Centenary Celebrations Committee." 

2.69. From the correspondence that passed bctwern the U.G.C. and 
Nappur University, the Committee note that Kagpur University had received 
Rs. 15,000 from the State Tagore Centenary Committee, Bombay. 

2.70. The Committee were told that "one scheme is creation of chairs. 
The other is institution of lectures, not posts of lecturers. U n d e ~  this, dis- 
tinguished persons are invited to deliver a series of lecture, for which they 
are paid honorarium. The endowment was Rs. 4 lakhs for the chairs and 
Rs. 25,000 for lectures." 

2.71. Asked why U.G.C.3 contribution was increased from Rs. 2 lakhs 
to Rs. 3 lakhs, the witness stated : "Because the return on Rs. 3 lakhs 
endowment was not enough to get a full time professor." The witness added: 
"Partly the scales were expected to be revised. Secondly, it was thought that 
a lump sum could be given to the professor, but later on it was found in 
the discussion with the Universities that a regular scale has to be given, and 
sometimes a higher initial start, which will not be covered by the return on 
the money." 

2.72. In reply to a question whether any lectures were published in  book 
form the witness replied in the negative. 

2.73. In reply to another question whether the Universities of Calcutta, 
Kerala and Rajasthan had rendered their accounts, the representative of the 
Ministry of Education stated : "Calcutta has sent t b  accounts upto 1968-69. 
Kerala has sent the accounts upto 1966-67. Rajasthan has not sent the 
accounts." When asked what steps were taken by the U.G.C. if accounts 
were not made available by the Universities, the Secretary, U.G.C, stated that 



"we ask them at the personal level and at the level of the Vice Chancellors 
to render the accounts." 

1.74. When the Committee pointed out that even ten years after the 
Centenary Yeiar was over, the Chairs had not been established and this was 
not the way to pay homage to Gurudev Rabindra Nath Tagore, the Secretary, 
University Grants Commission, stated : "As far as the programme are con- 
cerned, it is normally the very high level committee which is concerned with 
the celebrations and they approvc the programme. So the establishment of 
these chairs and the givmg of these lectures was part of the programme 
approved by the Committee and you have very rightly said that it is hardly 
a tribute to the great poet by accepting a programme which is in his name 
and not implemented for the last ten years. We will now seet that the pro- 
gramme is implemented speedily. 

2.75. The Committee are unhappy to note that the management and 
administration of the programme of establishment of Tagorb Cbairs and orgo- 
nisation of Tagore lectures in certain Univ- in commemontion of the 
Centenary of the birth of Rabindra Nath Tagore ieaves d to be dehd 
They are distressed to learn that although Tagore Chaks were instituted in 
some Universities as early as in 1962-63, they have implemented the scbeme 
half-heartedly with the result that either the Chairs have remeined vacant for 
some years or the grants have been utilized for some other pnrpose. Lt is 
also unfortunate that some of the Universities have not rtndered m y  account 
of the expenditure incurred on the scheme while others have rendered only 
incomplete accounts. It is strange that the U.G.C. do not themselves know 
whether any contribution has been made cfowards this scheme by the Tagore 
Centenary Committee although in the very first letter dated Jarmny '60 
written by the U.G.C. to the universities, it has been stated &at fbe moaey 
for the scheme would be found jointly by the Univedy, U.G.C. and tbe 
Tagore Centenary Committee. The Committee cannot belp feeling that 
having sponsored the scheme, the U.G.C. were not watchful to see that it was 
being implemented on right lines and the g r ~ n t s  were utiliccd for tbe rigbt 
p q o s e .  The Committee have no doubt that the Scbeme bas lnnguished 
for lack of attention and policy direction on the part d U.G.C. 'Ibey brtst 
that necessary follow up actions would now be taken to see that Scheme is 
implemented in letter and spirit. 



COUNCIL OF SCIENTIFIC AND INDUSTRIAL RESEARCH 

Installation and maintenance of wind mills 

Audit Paragraph 

3.1. In March 1961 the Governing Bodv of the Council approved a 
scheme of the National Aeronautical Laboratory, Bangalore for installation, 
by February, 1966, of 200 wind mills (estimated cost Rs. 14.49 lakhs) in 
various villages for gaining experience on their operation and maintenance 
and popularising their use for drinking water and minor irrigation purposes. 

3.2. Upto October, 1963 ninety-seven wind mills were got fabricated 
from private and public enterprises at a cost of Rs. 2.84 lakhs. Of them, 
fifty-eight wind mills were installed in villages (in Mysore, Maharashtra, 
Tamil Nadu, Gujarat, West Bengal etc.), ten were handed over to Defence 
department and one was installed in the Mechanical Research and D e v ~  
lopment Organisation, Ludhiana. The remaining twenty-eight wind mills 
and connected equipment costing Rs. 1.87 lakhs are lying unassembled in the 
Laboratory (December, 1969). 

3.3. In September, 1963 the Executive Council of the Laboratory felt 
that while the development and designing of the wind mills and research on 
wind power should form part of the activities of the Laboratory, manufac- 
ture and erection of wind mills in the villages could be entrusted to other 
agencies. As a result, fabrication of the remaining wind mills was stopped 
from October, 1963 and maintenance of those installed in the villages from 
February, 1966. 

3.4. The Council decided in November, 1969 that the wind mills handled 
by defence organisations and panchayats should be made over to those orga- 
nisations and that where the wind mills are located in private places, the 
parties should be contacted and efforts made to sell the wind mills to them 
at depreciated prices. Implementation of this decision is awaited (December, 
1969). 

. . [Paragraph 82, Audit Report (Civil ) , 19703 

3.5. In a note furnished to the Committee by the Council of Scientik 
and lndslstrial Research, it has been stated : "On the following dates and at 
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the fMowing placei wind mills were installed by the Wind Power Miion 
of N~tional Ainnwtical Labaratmy : 

SI. Place of Date of Installation Rsmarlrr 
No. installation installation c h a r m  

I 2 3 4 5 

I .  Chick Jogihalli 

2. Varthur 

3. Tippasandra 

4. Valai 

.5 Gangothi 

6. Jambhulni 

7. Palawadi 

8. Shivakote 

9. Shanubhoganahalli 

10. Kaggalipura 

11. Hulnasu 

I?. Bilakahalli 

13. Kaval Byrasandra 

14. Anekal 

IS. Arehalli 

16. Belathur 

17. Doddanekkundi 

18. Mudalgi 

19. Heggondanahalli 

20. Hessaraghatta 

21. Gunjur 

22. Chicka Banavara 

23. Kodirnanchanahalli 

24. Sirakki 

25. Dorasanipalya 

, 26. Siddaganga 

1 27. Kengsri 
28. Raumwamy W y a  

? 
, 29. Bmmvadi 

March 1962 

March 1963 

Dec. 1962 

MariApril' 63 

Dec. 1961 

April 1961 

Feb. 1965 

March 1964 

Nov. 1963 

Aug. 1963 

Sept. 1963 

Sept. 1963 

Jan. 1963 

Oct. 1964 

April, 1963 

Nov. 1963 

May, 1963 

Feb. 1966 

Feb. 1963 

Jan. 1963 

Feb. 1963 

April, 1963 

May, 1962 

May, 1963 

Scpt. 1%3 

Nov. 1963 

Aug. 1965 

July, 1963 

July, 1963 

Rs. 
644 -77 

408.00 

314.50 

158.96 

I78 .00 

521 .75 

200.00 

229 -00 

231 0 0  

147 -00 

209 a 0  

127.00 

205.00 

72 M) 

223 M) 

143.75 

204 .00 

325.00 

7 9 0  

46.00 

192.00 

155 iXl 

D+gt. CIMPO 
228 ~ 0 0  

212 M) 

5090 

93 90 

233 90 

93 90 



1 3 4 5 --. i 
Rs. 

30. Arabhavi June, 1963 398 ~ 5 3  

31. Mandya Des. 1963 349.35 

32. Madras i. I .  T. July. 1963 Institute 

33. Madras I. I. T. July, 1963 Do. 

34. Madras (Highways July, 1963 
Research Station) 

35. Tiruvanmiyur April, 1964 1 Tlicse installations were 
carried out by 
Highways Research 

36. Gummidipundi July, 1964 stition. Madras. 

37. Adugodi Dec. 1964 Nil 

38. Dadanpatra May, 1964 Nil 

39. Malpura May, 1966 Nil 

40. Sagawadi (Bhavanagar) Jan. 1964 Nil 

41. Kangayam March 1966 Y il 

42. 1. 1. T. Kharagpur May, 1964 Nil 

43. I.I.T. Kharagpur May, I964 Nil 

44. Bhavanagar (CSMCRI) Dec. Jan.' 63-64 Nil 

45. Tiruvanur T!rcse ~nstallations were Junr' IW6 ) 
carried out by Director 

46. Uchipulli June, 1966 of Agriculture, Madras. 

47. Secunderabad March, 1966 installation was carried 
c ~ u t  by Pr~ncipal, School 
of Telecommunications 
Engg., Secunderabad. 

48. Ponnani April, 1964 438 .R3 

49. Ludhiana (MERDO) April, 1968 Nil 

50. Pillapnahalli Feb. 1963 1 54 GI 

51. Madivala Aug. 1963 220.00 

52. Bangalore (VITM) June, 1967 I?ctallation was carried 
out by V.1. T.M. 

53. Bangalore (La1 Bags) Nov. 1962 233 .OO 

These installations were 
carried out by the 

March, 1965 Deputy Commissioner, 
Laddakh, Loh. 

Do. 



Bhuvaneswar 

Bhuvaneswar 

Mho 

Kirkee 

BeIgaum 

Bangalore ' 

Bangalore 

Bangalore 

Bangalore 

Agra 

Ethiopia 

Allahabad 

Ghatlu (Madanapalli) 

69. Murugesh Pallya 
(Kodihalli) 

Nov. 1963 

Nov. 1963 

March, 1964 

March, 1964 

March 1964 

Feb. 1964 

Feh. 1964 

July, 1964 

July, 1964 

Julv, 1964 

Sept. 1964 

Sept. 1966 

Jan. 1968 

Dee. 1961 

Installation charges ' were to 
be borne by the Dcfeace 
authorities. 

Donation by 
NAL 

Installation was carried out 
by Principal. Agricultural 
College, Allahabad. 

Installation was carried out 
by the Gram Panchayat, 
Madanapalli. 

From the date of installation uptil about the time of formally winding up 
this activity as per the directive of the Executive Council of the hbortory, 
the wind mills were operating. This date is about February, 1966. The 
Laboratory does not have any information about this activity beyond this 
date as already mentioned to the Public Accounts Committee. 

The cost of installing these windmills is also given above. The cost 
variations were due to several reasons, such as, changing cost of foundations 
-and availability of free labour, etc. 

3.6. Giving the back ground of the scheme, the Director General Council 
.of Scientific and Industrial Research, during evidence stated : "The history 
of this development is that Dr. Neelankantan, a very experienced scientist, 
who had worked on several related subjects, had submitted a research scheme. 
He thought that in many of the coastal and other areas this power could be 
profitably utilised and he wanted to do some development work, collect wme 
data and do some designing work also to suit the areas. I t  started as a 
research s&me and when some data was available to him, the idea of 
building a few wind mills was made. Finally some design was worked out 
and about 100 wind mills were made. I think some of them were distributd 



- .  - 
and had done workj-n power utilisation." - 

3.7. The, Committee enquired whether Dr. Neelankantan had 
any erpriments on,wind mills. The Director, National ~ e r o ~ ~ ~ ~ ~ ~ ~  
ratory, Banglore, stated : *'the first task that was undertaken was 
the structure of wind velocity in the country to find out if it was to 

establish wind mills for generation of power either to pump water or generate 
electricity in those areas where it was very difficult to put up electric Power 
lines or where pumping resources were not easily obtained. The laboratory 
undertook a survey of 200 stations in association with thc lndian Meteoro- 
logical Department and on the basis of it they were able to establish a wind 
velocity map of India which showed that in most parts of the C O U ~ ~  the 
prevailing winds were definitely about five kilo metres per hour and that they 
could be as high as 2 0  under normal circumstances. The laboratory adopted 
a wind mill presumably made abroad and developed two types known as 
WP-I and WP-2. These were established in sixty different localities in the 
country and they had been found to be fairly succcssful. . . . "The Executive 
Council at its meeting held in September, 1963 came to the conclusion that 
the technical feasibility for power generation or pumping water had been 
more than adequately established and such the manufacturing programme 
and subsequent erection, maintenance etc., should be undgrtake by other 
organisations.. The Executive Council felt that the large scale production 
of these wind mills should not b.e the responsibility of the laboratory. Their 
responsibility should be to undertake research and deve]opment and &ow 
technical feasibility by establishing them in various places and show that it 
was a practicable proposition." 

3.8. n e  Committee were informed that there was no running cost for a 
wind mill but the capital cost was high. A wind mill would last for 15 
to 20 years provided it was not hit by a typhoon and it  as maintained by 
painting the metallic surface to protect it from rusting. It was further stated 
that the laboratory was maintaing the wind mills till about February, 1966. 
The Committee were informed later that there was no specific operational 
and maintenance expenditure that can be allotted to the wind mill opratims 
since the Laboratory's Wind Power Division staff responded to any operational 
and maintenance problems reported by the various places of imtallation, 
The actual cost of materials towards maintenance was negligible. Generdy,,  
seven litres of lubricating oil costing about Rs. 12/- was required about on= 
a year. The primary cost involved therefore was only towards the trmspor. 
tation of such maintenance staff of the Wind Power Division as 
required to repair the wind mill from time to time. 

3.9. Asked how many of the 58 winds mills which were imtal ld 
workins, the Dierctor, National Aeronautical Laboratory, Bangalme, s b ~  : 



"a reagonable number is working, but I will not be tq give you a 
precise answer because they have betn qtablishgl in various parts of thc 
i.Opntry and we have no knowledge of their present stage." 

3.10. In a subsequent note furnished to the Committee, @c Council d 
Scientific and Industrial Research stated : " . . . . . . . . .the wind mills were 
working quite satisfactorily during the period the Laboratory was concerned 
with their operation and maintenqce (i.e. up to February 1966). The 
water pumped from these wind mills was primarily used for drinking purposes. 
Any extra water that was available w@.. utilized by the villagers as they 
considered appropriate such as for vegetable gardens, etc. The exception 
to this was the 3 windmills (one in IIT, Kharagpur and two in IIT, Madras) 
which aere installed for demonstration purposes. One windmill was installed 
in Hesarghatta Governplent Farm for agricultural purposes. During the 
period we had control over th.e windmills, they were performing satisfactorily. 
Except in cases where we were informed of minor maintenance problems, 
we are not aware of any failures of the windmills. 

Windmill machineries being very simple in construction and flexible in 
transportation make it probably the simplest and most inexpensive prime 
mover of the world. lnefficiency and losses of the machine need not play 
important roles in its design as long as the capital cost of the plant is kept 
low. To provide power on the spot to local load centres of widely distributed 
villages and vast tracts of remote regions in India, windmills are most econo- 
mic investment. The wind offers itself as an inexhaustible source of energy 
frec of' charge (compared to electricity, diesel/kerosene,/petrol, thermal source 
of energy) and needs no carrier for transportation. And unlike other sources 
of energy its utilisation in no way abates its present or future availabity at 
the local load centres. * * * * * 

WlndmiUs are primarily used only in areas where other forms of power 
are not available or are too expensive. As such it would not be meaningful 
to compare windpower with other forms of power. If other forms of power 
are available cheaply one should not put windmills for power generation or 
pumping purposes. It is only when other forms of power are not available 
or are too expensive one should plan to establish windmil!, the degree of its 
dependability then being dependent on the wind velocity as already stated." 

3.1 1. When the Committee expressed doubt about the practical utility 
of the schme althou& the technical feasibility had been urtablbkd, the 
Director, National Aerounitical Laboratory, Bangalore stated : "Much depends 
upon financial considratioas. At the time we started fabrication this min 
c a t  Rs. 2850 and in the final phase it came to Rs. 3500. This is a question 
which worried me also personally. It is n i q  times the per &tal incanre 
of a person here. If the question is qked whether a single villager can 
afford to install a windmill, obv~ously the answer is no. %re may be a 
few individual farmers who can afford it, !pit punchayats CM buy W a& 
for generation of power and for storage of water." 



3.12. Asked whether the panchayats were approached to buy those wind 
mills, the witness replied in the negative, 

3.13. As reglrrds the 10 windmills handled by the Detence ~ c p a r t m e b t ,  
the Committee were told that the Defence authorities were asked to give 
their experience but there had been no response from them. 

3.14. The Committee enquired about the steps taken to make the wind- 
mills popular and desired to know which organisation was responsible f o r  
achieving that obbctive. The Director Gen.e_ral, Council of Scientific and 
Industrial Research, stated that he would not saq that it was not the 
responsibility of Council of Scientific and Industrial Research. In fact the 
responsibility lay on everybody. Perhaps the Lbhoratory which established 
its technical feasibility were of the opinion that ti]: windmill was not popular 
because of the price factor which ranged betn.e;n Rs. 3000 to K .  4000. 
Although the wind mill had been developed but tlli promotional part of the 
work remained to be done because in many arcas where power was not 
available, it could be made use of. The witness added that 60 to 70 wind 
mills were installed at various placed with the obiect of doing sonre promo- 
tional work. However, he admitted that, so far. the object had not been 
achieved. 

3.15. After establishing the technical feasibility of any project if the 
economic feasibility was not established the entire effort would go n.aste. 
As su$ the Committee enquired which particulsr org:tnisation should be 
responsible for making an economic feasibility rcport on the installation of a 
wind mill. The Director General, Council of Scientific and lndusirial 
Research stated : "A scientific idea may be very attractive, but when it 
comes to utilisation, the technical feasibility should be [be tirct to be established. 
Then economic feasibility comes. There may be 190 good scientific ideas 
and perhaps 90 of them may not be technically mi econornica!ly feasible. 
But to get at those 10 feasible ideas, we have to work all thosc ideas. A 
technically feasible idea may not be economicallv fensibie. there has to be  an 
organisation which takes it further t o  the people from :he stage of development. 
I think the National Research Development Cor~oratiou, which organisation 
is at present under the Ministry of Education, shculcl be the place to make a 
proper assessment. 

3.16. In reply to  a question as to  how many windmills were actually 
sold and for what amount, the representative of the Council stated : "The 
decision of the Executive Council was that those windmills which were put 
in public places may be gifted to those public places. These are cither Gov- 
ernment organisations or village panchazats and bodies iike that. Only one 
windmill was located in a private place. The estimated cost of that windmill 
was Rs. 3,500. On the basis of 15 per cent for dcpreciation, a bill for 
Rs. 1,608 and a few paisl; was sent to them. They eave a de~osit of RS, 5 0 0  
at the time when the windmill was established, and a bill has rcccntly been 



sent to them for the balance of Rs. 1,008 and & few paise. Only one wind- 
mill was, therefore, actually put up for sale. No windmill was given to any 
individual. All these were givgn to village patlchayats and educational 
institutions and research laboratories and so on. Only one windmill was put 
up for a private party and they have been given a bill for about Rs, 1,508 on 
the basis of 15 per cent depreciation." 

3. ! 7 .  Regarding the 28 windmills which were lying unassembled, the 
Director, NAL, Bangalore felt that it would be desirabie to retain some of 
those e,pipments for our laboratories. For instance the Central Water & 
Power Commission wanted us to supply more instruments for them for 
me;lsurement of wind velocity, vibration etc. I felt that this kind of requests 
will come to us in future also and therefote, 1 retained some of the equipment. 
The rest of it was auctioned as scrap for Rs. 13.300." 

3.18. The Committee are distressed to find that a research scheme deve- 
loped in a CSIR laboratory-National Aeronautic Laboratory, Bangalore- 
was allowed to languish because the process developed could not be suc- 
cessfully evolved for commercial exploitation. Having developed the wind- 
mill and established its technical feasibility the SCIR should have passed 
the process to the National Research Development Colrporation for hrtber 
exploitation. The Committee in this connection would l i e  to invite at- 
ten.ion to the observations made by the Es t i i t es  Committee (1965066) k, 
their hundred and Third Report-=SIR on National Physical Laboratories of 
CSlR L 

"The Committee feel that the responsibility for ensuring expeditious 
commercial expliitation of the processes, as soon as thy are success- 
ful developed at the Laboratory, devolves both on the Laboratory 
itself and the National Research Development Corporation whose 
main aim is "llo develop and exploit in the public interest, for profit 
or otherwise, inventions, whether patentable or otherwise including 
technical and engineering 'know-how' of processes developed by the 
C.S.I.R. laboratories." Research and development are continuous 
processes; and therefore the Laboratory should not rqnain in seclu- 
sion after s u c c e ~ l  completion of processes but-should also main- 
tain closest links with National Research Development Corporation 
and the Director General Technical Development to see that suc- 
cessful processes are being fully exploited for the benefit of the 
country. The Committee suggest that the succedul processes 
should be widely published to stimulate interest of industrialists and 
users." 

3.19. Had the CSIR maintained coordination with the NRDC and bmded 
Over the prototype of the winbill to the Corpo18tiOn there Was wed 
for the laboratory to man- as many as lmndmil numbers 01 the wind- 
mills at an uneconomical rate. ID dew of the Fact that a aoaaiderab 
amount of time, rubd have been invested in this =heape, 



M e e  coaslQ that iq should be reviewed in conrmltatioll with 
(hfd Wltcr & Pwcr C d i o n  and bubn  Council of AgricultaRl 
beearch Pld handed over, Y found, f e d &  to the NRDC with the obM 
d d o h  promotion w& and popularisiag its usage in the couatwide 
perttcalfrl~ h hbe comtal and desert areas. 

NEW DELHI; 
July 30, 1971 
Sravana 8, 1893 (Saka) 

ERA SEZHIYAN, 
Chairman, 

Public Accounrs Committee. 



APPENDIX I 

(Ref. Para 1.16 of the Rcport) 

Statement showing the enrolment in the Rural Institutes in 1970-71 
- - 

Name of the Institute Courses offered Enrolment 
in 1970-71 
(Dec. 1970) 

1 .  Gandhigrarn Rural Insti- (i) Sanitary Inspectors 50 
tute, Madurai. Course 

( i i )  Agricultural Science 
Course 97 

( i i i )  Advanced course for 
Health Inspectors 2 5 

( i l l )  Rural Services Dip- 
loma Course 21 5 

(v) Post Diploma Course 
in Rural Sociology and 
Community Develop- 
ment 2 7 

( v i )  Preparatory Course 101 
-- -- 

51 5 ------ 
2. Jamia Rural Institute, Civil & Rural Engg. 84 

New Delhi. Course 
3. Vidya Bhawan Rural ( i )  Civil and Rural Engg. 

Institute, Udaipur. Course 68 
(ii) 3-Year Degree Cour- 

se in Arts 51 
(i i i)  3-Year Dzgree Course 155 

in Science 
(iv) M.A. (Rural Socio- 

logy) 7 
( v )  Preparatory Course - 



4. Rural Institute of Higher 
Studies Birouli (Bihar) 

5. Balwant Vidyapeeth Rural 
Institute. Bichpuri 
Agra 

6 .  Loh Bharti Rural Insti- 
tute. Sanosara (Guja- 
rat) 

7. Sri Ramakrishna Mission 
Vioyalaya Rural Insti- 
tute, Coimbatore Distt. 
(Tamil Nadu) 

8. Karmaveer Hire Rural 

(i) Rural Services Dip- 
loma Course 268 

(ii) Preparatory Course 53 

32 1 
- - -- -- - - 

( i )  Rural Services Dip- 
Course 52 

(ii) Rural Services Dip- 
loma Ccurse 45 

(iii) Post-Diploma Course 8 
- 

12s 
------ 

Agricultural Science 
Course 24 

( i )  Agricultural Course 128 
(ii) Civil and Rural Engg. 

Course 5 9  
( i i i )  Rural Services Dip- 

loma Course 165 
(iv) Post-Diploma Course 

in Rural Eco. & Co- 
operation 25 

( 1 , )  Preparatory Course 38 ------ 
41 5 ------ 

(i) Civil & Rural Engg. 
Institute. Gargoti (Maha Course 53 
rashtra) 

(ii) Rural Services Dip- 
loma Course 106 

( i i i )  Education Cour.se 54 
(is) Preraratory Courte 9 8 

------. 
31 1 ------ 

9. Rural Institute, Amra- (i) Agricultural Science 
vati (Maharashtra) Course . 114 

( i i )  Civil and & Rural 
Engg Course 55 



10. Kasturba Rural Insti- 
tute, Rajpura (Punjab) 

11.  Rural Institute Wardha 
(Maharathra) 

12. Rural Institute, Hanu- 
manavatti (Mysore) 

13. Kuturbagram Rural 
Institute, Indore, (M.P.) 

(iii) Rural Services Dip- 
loma Course 194 

(iv) Preparatory Course 74 
. - -  

437 ---- 
(i)Rural Servcices Dip- 

Course 153 
(ii) M.A. (Rural Socio- 

logy Community Psy- 
chology (Pre.) I1 

(iii) Post Diploma in Ru- 
ral Socioigy & Com- 
munity Psychology 
(Final) 10 

(iv) Preparatory Course 3 9, 
(v) B.A. (Part I) 68 ------ 

281 ----- 
(i) Agricultural Science 

Course 59 ' 
(ii) Civil & Rural Engg. 

Course 41 
(iii) Rural Services Dip- 

loma Course 56 
(iv) Pre- University Course 54 ----- 

210 ---- 
(i) Rural Services Dip- 

loma Course 53 
(ii) Civil & Rural Engg. 

Course 11 
(iii) Preparatory Course 34 ------ 

98 ---- 
(i) Rural Services Dip- 

loma Course 107 
( i i )  Preparatory Course - ---- 

107 



---- -- 
1 2 3 4 5 

----_C__ ---- 
14. Rural Institute, Tavanur ( i )  Sanitary Inspectors 

(Kerala) Course 30 
(ii) Civil & Rural Engg. 

Course 64 
( i i i )  Rural Services Dip- 

loma Course 172 
( i l l )  Agricultural Science 

CourseC 49 
(I)) Preparatory Course 197 

512 

Grand TOTAL 3721 



APPENDIX 11 

( R e f  : Para 1.20 of the Report) 

Exrruct lrom Mirwes of 16th M r l e t i ~ ~ g  of the N a d d ~ 1  Cuurwil fur 
N m i l  Higher Etl~rcutiorr held 011 the 22th December, 1970 

The Council noted that since its last meeting, the Inst~tutes at Indore, 
Rajpulii and Wardha had been affiliated to neighbouring universitid. 
Further, thc institutions at Amravati, Bichpuri, Gargoti and Tavanur were 
negotiating with the neighbouring universities to get affiliated to them, and 
it was hoped that the affiliation would be granted to them during the coursc 
of thc next years. The Institute at Sanosara had decided to discontinue this 
)ear admissions to the Agricultural Science Course (the only coursc offered 
by i t ) .  Taking into account the fact that the Rural Institute at Jamia had 
prcviausly merged with the parent institution and the Institute at Udaipur 
had already hecn affiliated to a neighbouring university, therc were only 
four Inhtutionc left which had cither not been affiliated or in rcspcct of 
which, negotiations for nfliliation had not been undertaken yet, namely, 
thc Institute\ at Hanummamatti. Biruuli, Coirnbatore and Gnndhigrnm. 

Having regard to thc prcsent state of de\clopment of the Institute itt 
Hanumanomatti. thc Council expressed the view that it would be in its 
intcrefit to arrange for the affiliation of the 1n.stitute to n neighbouring uni- 
versity. The Council suggcstcd that the Institute may be inspected and 
negotiiltions may be held with the authorities of the Institute and the State 
Govcrl~mcnt for achieving this cnd. 

In 40 far as the Institute at Birouli is cunccrned, it was revealed during 
zhc course of the discussions that a new agricultural university was k i n g  
set up in Bihar. The Council suggested that the matter may be discussed 
with the Government of Bihai which was sharing the expenditure on the 
Institute with the Central Government to explore the possibility of its being 
affiliated to the proposed new agricultural university; failing this, thc Insti- 
tute may be affiliated to an existing neighbouring university. 

The Council noted that the Institute at Coimbatore and Gandhigram 
were doing quite well and the authorities of the former had not yet decided 
,whether they would like to get the Institute affiliated to a University. On 
the other hand, the management of the Gandhigram Institute had taken a 
dear d*on that it would not be affiliated to any university. 

The question of assistance to the Institutes, which arc doing well accord- 
'W b the norms laid down by the Nationai Council and which may not be 
m@W to acigbbouhg universitiec, was raised by the Director of the 

77 



Gandhigram Institute. It was stated that no decision had been taken that 
the Central Assistance would be Limited to any particular period in the case 
of such institutions. In so  far as the institutions affiliated to universities 
w e  concerned, it had been decided to limit the assistance to a period of 
6ve years, but not beyond 31st March, 1976. 

The question of approval of the Master Plan was then discussed. I t  was 
stated that in view of the altered situation in which most of the institutions 
would get affiliated to universities, it was no longer necessary to proceed 
further with the approval of the Master Plan previously drawn up by the 
National Council. Proposals may be sent by the institutions for their deve- 
lopment and these will be examined on the individual merits. 

The special problem of the Sanitary Inspectors' course which is not pro- 
vided for by any of the universities, was discussed. Two Rural Institutes, 
namely at Gandhigram and Tavanur are running such courses. In the case 
of Tavanur Institute, it was suggested that in the negotiations with the agri- 
cultural university to be established in Kerala. which :Ire still being carried 
on, an effort may be made to get the university to make provision for this 
course. In so far as Gandhigarm is concerned, since it is functioning as an 
independent institution under the aegis of the National Council, thc prob- 
lem did not arise. 

It was suggested by a member that the revised scales approved by the 
Central Government for teachers of DRS Course should be made effective 
from April 1, 1966 the date on which the revised scales of the UGC wcre 
implemented in the affiliated colleges. It was explained that sincc this was 
not a part of the scheme introduced by the Central Govcrnrnent in the affi-, 
liated colleges, this was not possible. The revised scales can only take 
effect in the Rural Institutes from July 1, 1970, the date on which they 
are sanctioned. 



Summary of Main Conrl~~iom/Recommendarions 

SI. Para No. MinistryIDeptt. concerned Conclusions/Recommendations. 
No. . 

1 1 -32 Ministry of Education The Committee are perturbed to observe that the admissions had decreased 
and Youth Services over the years rendering a good number of seats vacant in all the 14 Rural In- 

stitutes. In 1969-70 as many as 573 seats were vacant against the total seating 
capacity of 4400 bringing the percentage of vacant seats to 13 against 9 in 1966- 
67. The total enrolment in 1970-71 was 3721 which was even less that the total 
admissions of 3827 during 1969-70. This is indicative of the fact that the 
rural youth is not very enthusiastic about the existing Rural Institutes. Inade- 
quate enrolment has resulted not only in high teacher pupil ratio but has also 
raised steeply per capita expenditure (1 182 in 1968-69 against 932 in 1966-67). 
The Committee feel that the situation is unsatisfactory and calls for remedial 
measures to be taken early to improve the functioning of these Rural Insti- 
tutes so as to make them more popular with and useful to the rural population. 



---- 
2 1 -33 Ministry of Education The Committee note that 'Committee on Rural Institutes' in their report 

' and Youth Services (October 1970) have inter alia recommended that 'wherever possible the Rural 
Institutes should become constituent units of Agricultural universities so that the 
resomes of these Institutes could be effectively utilised for education/training 
purposes.' They have also recommended the introduction of short courses of a 
practical nature e.g. training in the use of tractors, use and maintenance of the 
irrigation pump sets and electric motors etc. in these institutes. The Committee 
find from the minutes of the 16th meeting of the National Council for Rural 
Higher Education that the Council have generally agreed with the recommen- 
dations of the aforesaid Committee. The Committee desire that concrete steps 
should be taken to implement such of the recommendations of the Committee 
on Rural Institutes, as have been accepted by the National Council within a 
timebound programme drawn up for the purpose. 

The Committee are unhappy to note that the performace of the training- 
cum-production centre started in March, 1961 in the Rural Institute, Udaipur 
has not been satisfactory. According to the Secretary. Ministry of Education 
the intention in starting the Production-cum-training Centre was to give some 
kind of incentive to the trainees or students who study in the Rural Institute but 
'unfortunately, the orientation was more in terms of production rather than in 
terms of training and that is why it has not succeeded.' The Committee a= sw- 
prised to hear that the centre remained without a technical person in charge 
after the first Manager had gone away. The supervisory staff and workas 
also had no training or experience in the use of wood working machines inst&& 



at the ('elltre. TIIC C ommit(ce nc)te th:11 a Re\icu Committce set up by the Mi- 
nistry of Industrial Development. Internal Trade and Company Affairs and the 
Randhava Committee appointed by the National Council for Rural Higher 
Education have examined the working of Production-cum-Trainkg Centres at 
Udaipur, Amrawati and Gandhigram and have suggested measures for i-ove- 
ment. The Committee feel that either the Piplot Trainingam-Production Cen- 
tre at Udaipur should be pressed into service to train students in productive 
vocation or wound up to save avoidable expenditure, the equipment and machi- 
nery being transferred to other Centres at Amrawati and Gandhigram if these 
can be put to productive use there. 



5 1 -73 Ministry of Education The Committee are concerned to note that the machine and workshop 
and Youth Services equipment worth Rs. 0 -86 lakhs received by the Jamia Rural Institute ktween 

November, 1959 to March, 1965 could not be installed till the end of 1968 and 
are still lying un-utilised for ,want of power connection and workshop li- 
cence. The authorities should have acted with a greater sense of responsibi- 
lity and urgency so that the machine procured at heavy Government expense 
were put to use. The Committee would like the authorities to ensure that the ma- 
chines are now installed and put to use without further delay. 

30 The diesel engine purchased by the Rural institutes Bichpuri in 1965 had h, 

not been installed by the end of 1970, due to non-completion of the building. 
It was admitted by the representative of the Ministry of Education during evi- 
dence that 'it was a very bad case', and that stricter watch by Government was 
necessary. The Committee hope that Government will learn a lesson from this 
mistake and take suitable steps to avoid their repetition. 

The Committee note that as a result of a review carried out by a Depart- 
mental Committee. the Delhi Administration have modified the scheme 
regarding social education and withdrawn 62 male social workers from the40m- 
munity Centres as a measure of economy. They note that the surplus staff has 
been absorbed in other Departments. They would, however, like Government 
to watch the situation and ensure that the programme of adult literacy does not 
suffer a set back. 



The Committee are a little surprised that the Rural Broadcasting Scheme 
which had been started initially in 1938 was not reviewed till 1968 and no study 
had been carried out to assess whether i t  was functioning properly. n e y  are 
glad to note that the Delhi Adminktration have implemented the recommenda- 
tions of the Departmental Committee regarding the disposal of Radio sets 
and the connected technical staff and thereby saved a substantial amount of un- 
necessary expenditure to the public exchequer. 

Do. From the facts as revealed during evidence and written information fur- 
nished by the Ministry of Education & Youth Services, it appears that 
the scheme of Ministry of Defence regarding part-time courses for Defence per- 
sonnel for professional examination of the Institute of Engineers India, Insti- 
tute of Tele-communication Engineers, India and the Aeronautical Society 
of India was formulated without a detailed planning and through scrutiny. The 
scheme was, however, approved by the Planning Commission and the former 
Ministry of Scientific Research and Cultural Affairs initially for a period of 4 
years from 1961-62 to 1964-65. The continuance of the Scheme was subject 
to a review after the end of this period. In the beginning, the Ministry of De- 
fence erred in starting as many as 36 Centres at various Defence Establishments. 
At the time this Scheme was taken over by the DTTA in December, 1962 there 
were 28 centres. By 1968, 18 out of 28 centres had been closed down. As a 
result of further reviews carried out by the Ministry of Education in July-August, 
1968 and December, 1969, only seven centres are now functioning. It is thus 
clear that before launching the same, the Ministry of Defence had only a bague 
idea about the scheme and its various implications. 



10 1.115 Ministry of Education The Committee regret to note that although the Ministry of Scientific 
and Youth Services Research and Cultural Affairs made the budget provision for the scheme, they 

were not aware of the perforniancc. and worhing of these training centres. A 
review of the working of the scheme was due in 1965-66 but this was not done. 
When asked as to why the review was not conducted as scheduled, the reply 
given to the Committee during evidence was that they did not have complete 
information about the number of candidates trained at eaeh Centre. This shows 
how the Ministry were kept in the dark abbut the state of affairs regarding the 
Scheme. The annual audited accounts wcre not being received by the Ministry 
from the D.T.T.A. (Defence Techincal Training Association) regularly. NO 
action was, also, taken by the Ministry to stop further grants to the Asso- 
ciation. The scheme had been sanctioned four years only but the Association 
continued to run the scheme and went on admitting fresh batches of students 
without getting its continuance regularised and formally approved by the 
Government of India. 

The Committee uote that against the original target of 3110 candidates 
only 194 candidates completed their final professional examinations from the 
inception of the scheme till 1965 whereas the total grant paid by the Government 
for implementing the scheme was of the order of Rs. 20 lakhs and more. Thus 
the per capita expenditure on training a person is much higher than in a Univer- 
sity Engineering College even. Further there is no comparison between a Uni- 
versity Engineering College and DTTA Training Centre. The former offers 



Do. 

Do. 

rt.gula~- c u r r i C u l u ~ ; ~  \ \ i th in>truztiun n o t  aid\ in lhcory but in lubomtory, work- 
shops, drawing and design and so on while the DTTA Centre lacks these fa&- 
ties. Hence the cost of training at the DTTA Centre is much too exorbitant 
considering the quality of training imparted to a candidate. For all these reasons 
the Committee is of the opinion that the Scheme has not proved a success. 

The Committee note that the present only seven centres are being run by the 
DTTA. They need hardly stre5s that adequate check over the working of the 
Scheme should be exercised by both the Ministries of Education and Defence 
and the position reviewed once a year so that the Centres maintain their 
functional effciency and fulfil the object for which they have been set up. 

From the facts which have come to the notice of the Committee, it is evi- 
dent that the four Teachers Training Institutes have not been attracting adequ;lte 
number of engineers. The Committee world like Government to review the ,, 
entire scheme in consultation with Engineering Institutions and State Govern- " 
ments and take remedial measures with a view to attract promising teachers. 

Ministry of Educa- The Committee are unhappy at the halting progress of this project. It 
tion and Youth hasjingered on for over a decade during which the expenditure on it has moun- 
Services University ted to Rs. 3,55,000 (1969-70) and Rs. one lakh more was expected to be spent 
Grants Commission completing the work as against the original estimate of Rs.- 1,45,000. 

15 2.17 Do The scheme had been approved in-December, 1959 but it took more than two 
years to start in January, 1962. No detailed terms and conditions nor any time 
limit were laid down for its completion either in the original scheme or in the 
sanction conveyed by U .G.C. According to the Audit para originally prepa- 
ration of 3 volumes for each section had been envisaged but it was later changed 
to two volumes for each section. The Commission left the matter of appoint- 
ment of the staff for the project entirely in the haads of the University. It was 



later on found that the staff appointed were not quite upto the mark and did not 
possess the requisite academic qualifications and experience. The Committee 
are inclined to agree with the observations of the second Reviewing Committee 
set up by the U.G.C. that "that there had been lack of planning and coordina- 
tion in the execution of this project from the very beginning, lack of clarity about 
the objectives and scope and some misunderstanding." 

Ministry of Education The Committee feel that closer follow up by the U.G..C. over the execution 
and Youth Services of the scheme and expenditure of the grants made by them was needed. The 
University Grants Commission should at least now ensure that the work is completed within the 
Commission extension of two years' time sought by the University for the purpose. 

Do. The Committee are unhappy at the way the grants made by the University 
Grants Commission for the construction of a college and its science Block by the 

Shyam La1 Charitable Trust has been utilized. Although the formal agreement 
for the work in phase I was executed between the Trust and the contractor on 
16-9-64, the work had actually commenced earlier during June, 1964. The Com- 
mittee were informed that the college building and the science Blocks have since 
been completed and the college was in full swing, Yet the completion oertifi- 
eate in respect of the college building and the audited accounts have not been 
submitted. This is because no time limit for completion of the work is at the pre- 
sent laid down when grants are made by the University Grants Commission. 



Ministry of Education The special aridit of the accounts pertaining to the construction of the buil- 
and Youth Services- - dings at the instance of the University Grants Commission pointed Out several 
University Grants irregularities As suggested by the AGCR the examination of the construction 
Commission of the building was carried out by the Chief Technical Examiner of the Central . 

Vigilance Commission. The Chief Technical Examiner has made his obser- 
vations on the various aspects of the whole case, e.g., absence of any written agree- 
ment between the Trust authorities on the one hand and the Contractor and the 
architect on the other, payment of higher rates in Phase 111 than in Phase I & 11, 
no test checking of measurements of work which were recorded on unbound mea- 
surement sheets, by the architect and the other acts of omission and commis- 
sion on his part and the excess payment of Rs. 32,963 on account of various 
reasons made to the contractor etc. 

Do. The Committee would urge that speedy action should be taken by the 
U.G.C. on the report of the C.T.E. They would like to  be informed of the steps o, 
taken by the U.G.C. to get refund from the Trust Authorities of the excess 4 

payment made to the contractor. Suitable action should also be taken against 
the Architect for acts of omission and commission. 

Do. The Committee would like to impress upon U.G.C. the need to be extra 
careful in watching the utilisation of the grants made by them for construction 
of buildings and the desirability of placing time limit for completion of the 
buildings and furnishing of necessary certificates at the time of making the grant. 

2 1 2 -57 Do. The Committee feel that there has been avoidable delay in the installation 
of the Cyclotron which was obtained for training of scholars in the specialized 

% field of Physics. The proposal for this projects was put up for approval in July, 
1965 and it was accepted by the U.G.C. in Octobei, 1965. The machine was im- 
ported in May, 1967 but no action was taken to get it installed till the end of 1967. 

. - -  



Thereafter the teacher who was to operate this sophisticated instrument joined 
Punjab University and this delayed the project further. 

2 a58 Ministry of Education The Committee note that most of the preliminary tests recommended by 
and Youth Services- the Visiting Committee have been carried out and the machine is found in good 
University Grants condition. The construction of the building and final testing of the equipment are 
Codesion stated to be in progress. These should be expeditiously completed and the actual 

experiments on research in Nuclear Physics for which this Cyclotron is meant 
started without further loss of time. According to the teacher who is to work 
on it "it is an old machine and must be assembled very shortly if it is not to 
become completely outdated and unfit for nuclear research". 

23 2-75 - DO. The Conim~ttee x e  unhappy lo note that the management and admin~s- 
tration of the programme of establishment of Tagore Chairs and organisation of 
Tagore lectures in certain Universities in commomoration of the Centenary of the 
birth of Rabindra Nath Tagore lea\es much to be desired. They are distressed 
to learn that although Tagore Chairs were instituted in some Universities as early 
as in 1962-63, they have implemented the scheme half-heartedly with the result 
that either the Chairs have remained vacant for some years or the grants have 
been utilized for some other purpose. It is also unfortunate that some of the 
Universities have not rendered any account of the expenditure incurred on the 
scheme while other have rendered only incomplete accounts. It is strange that 
the U.G.C. do not themselves know any contribution has been made towards 
this ~cheme by the Tagorc Centenary Committee although in the very first letter 



dated January' 60 written by the U.G.C. to the universities, it has been stated 
that the money for the scheme would be found jointly by the University, U.G.C. 
and the Tagore Centenary Committee. The Committee cannot help feeling 
that having sponsored the scheme, the U.G.C. were not watchful to see that it 
was being implemented on right lines and the grants were utilized for the right 
purpose. The Committee have no doubt that the Scheme has languished for 
lack of attention and policy diretion on the part of U.G.C. They trust that 
necessary follow up actions would now be taken to see that Scheme is implemen- 
ted in letter and spirit. 

24 3 -18 Ministry of Education The Committee are distressed to find that a research scheme developed in 
and Youth Services- a CSIR laboratory-National Aeronautic Laboratory. Bangalore-was 
Council of Scientific allowed to languish because the process developed could not successfully evolved 
and Industrial for commercial exploitation. Having developed the wind mill and established its ' 

Research technical feasibility the CSlR should have passed the process to the National \o 

Research Development Corporation for further exploitation The Committee 
in this connection, would like to invite attention to the observations made by the 
Estimates Committee (1965-66) in their Hundred and Third Report-CSIR 
on National Physical Laboratories of CSIR :- 

"The Committee feel that the responsibility for ensuring expeditious com- 
mercial exploitation ofthe processes, as soon as they are successfully devel- 
oped at the Laboratory, devolves both on the Laboratory itself and the 
National Research Developnlent Corpotation whose main aim is to 
develop and exploit in the public ioterest, for profit or otherwise, inventions 
whether patentable or otherwise including technical and engineering 
'know-how' of processes developed by the C.S.I.R. laboratories." Re- 
search and development are continuous processes; and therefore the - - 



Laboratory should not remain in seclusion after successful completion 
of processes but should also maintain closest links with National 
Research Development Corporation and the Director General Tecbnical 
Development to  see that successful processes are being fully exploited 
for the benefit of the country. The Ccrmmittee suggest that the successful 
processes should be widely published to stimulate interest of indus- 
trialists and users." 

25 3 -19 Ministry of Eduction Had the CSlR maintained cordination with the NRDC and handed over the 
and Youth Services- prototype of the wind mill to the Corporation there was no need for the labora- 8 
Council of Scientific tory to manufacture as many as hundred numbers of the wind mills at an un- 
and Industrial Re- economical rate. In view of the fact that a considerable amount of time, la- , 

search bour and money have been invested in this scheme, the Committee consider 
that i t  should be reviewed in consultation with the Central Water & Power Corn- 
mission and Indian Council of Agricultural Research and handed over, if found 
feasible. to the NRDC with the object of doing promotion work and populari- 
sing its usage in the countryside particularly in the coastal and desert areas. 
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